19  Re. Egecution of
[Mr. Speaker]
Member. Whether it has been.admitted
or not will be communicated by the
Secretariat in its routine wey.

SHR&SAMARI GUHAT : I am not
saying that I want a re today.

it ‘;m the convention of t‘iu,a House t%‘l:
whenever this kind of notice is given the
Member is informed whether it has been
admitted of Mot. .

MR. SPEAKER : I am agreeing with
you on that : Where is the point of differ-
ence between us ? Will you kindly sit
down ? I do agree with you but it cannot
be done within fifteen minutes. You
cannot say that you gave the notice at
10-30 and you sh get a reply by
10°45.

SHRI SAMAR GUHA : Please don't
be so unjust,Igave it beforeg-30.

MR. SPEAKER : M.ﬂn’ cut I came
only at about 10+ 30. Perhape the mistake
is mine. Normally I come between 10°00
and 10- 30. The moment T came I saw it,
but where is the time for the Secretariat
to find out whether it has been admitted
or not and then to communicateit ?

SHRI SAMAR GUHA : I oaly said
1 expected such information.

MR. SPEAKER : Well, give me time.
I will consider it and if it is not admitted
you will be informed that it has not been
admitted. A number of things are there :
let us proceed with the work now. I will
send it to the Home Minister and he
will contact the Government here on the
phone.  After all. the hm.in? is on the
18th, He must talk to them an find @ way
to save them. The House wants this,
we must negotiate with them, talk to
them, persuade them and so on. It may
be pssible to take it up on Mornday
or 'Fu.endx —1I don’t know, I will have
o fix v ti’myc time. It is my privilege to
fix up {Ee time but I will see that it is
not tao late. It is not going 10 be after
the ladies are hanged : Certainly not.

§HRT SAMAR GUHA : I am really
exercised over this matter : It is a
qp-inlon of the life of an eighteen-year-old
girl,

MR. SPEAKER : Tknow,lcan under=
stand you.

SHRI SAMAR GUHA : Unlesss there
is intervention the sentence will not be
commuted: the 18th July is th_e date line
Day when an 18 year-old girl will be
hanged :

SHRI DINBEN BHATTACHARYA
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ster, Chief Minister or even th
Home Minister here cando any thing.

MR. SPEAKER: It seems it i
%gb ou:e‘ Lhe Ch.li:u?ntd}nly to i'utlt‘ :ﬁ
ut so s ifferen
the Members tlu.-m:elva. S

IL.48 hrs.

DEMANDS FOR GRANTS 1977-78—Contd.

MINISTRY OF AGRICULTURE AND
IRRIGATION—Comtd.

MR. SPEAKER : We will now take
up the Demands of the Agriculture
inistry. We have already spent one-
and a half d1ys on this, I thought the
Minister could reply in the evening, but
now some Members have requested that
t.h:_nmzm,rbeq:tendzd. I have no
objection to extending it even by a full
d.a{, but I must warn you that if you want
this to be done, to that extent you will
be losing time oft some other Demand.
The Business Advisory Cemmittee hrd
fixed only 12 hours but, from 12 we have
gone to 1§ hours. If you are still
not uuion«i and if you want some more
time, I have no objection. But then,
the Min'ster cannot reply today : he will
have to reply on Monday morning. But
please bear in mind that you will lose
of the other Demands.
Already, you have lost some Demands.
The business Advisory Committec fixes
up the priority. Shipping perha = har
gone, Civil Aviation has also gone alrerdy
and Plenning may also go. For the
whole day today, we will discuss the
relating to the Ministry of
mﬂgﬂm and Irrigation and the
nister will reply on ¥ moming.
Ons more thing. May I 1 to the
hon. Members to allow new Members to
make moaiden speeches for five-ten
minutes. Let them have a chance in
this Demand with which every Member
is concerned in his village or town. There-
fore, if new Members who have
not spoken already, are given some time
in the Demand, it will be a maiden speech
for them. 1 would, therefore, appeal
to all the parties to  give time to the new
Members, five or ten minutes.
SHRI JYOTTRMOY BOSU (D
Harbour) : Mr. Speaker, Si_r,'.m

erroneous has on record. | Y
are’ aquiting acﬁ:;'m-ﬁn wtd:.o!
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notice under Rule sa. I weuld request
you to kindly lock mto the matter rod
ssu¢ Necessary directives.

PROF. P. G. MAVALANKAR
(Gandhi Nrgar) : Mr. Specker,  Sir,
you just now said that the entire Heuce
wants extension of time for dicusirg
Demands relating to the Ministry of
Agriculture and Irrigation #nd, therefcre,
today, the House will discuss thete De-
mands and the Minister will reply cn
Monday. Mg difficulty is this, that the
Government first changed the time-teble
of the order of discussion of there De-
mands, which was given to us in rdvence.
The @linisz of External Affain wes to
be diicussed first, but the order was
changed by the Minister of Parlir mentory
Affairs by consulting scme Members.
T find that everyday, a couple of hours
are addded to every Ministry with the
result thet the time-table which was
printed by the Lok Sabha Secreterist
and given to us and on the basi: of which
we have been omniair.q our pregri mme
for going to our constituencier, public
meeting. etc., is not follewed. rnd we
cannot pnticipete  when the Demends
relating to the Ministries we winted to

rricipete in will come up for discuesicn.

t is one difficulty.

Secondly, as you rightly pointed cut,
Sir, some Ministries will be crmpletel
llotined because no time w'li be left
discw singthem.  Let us treat this
Ministry of Agriculture and Irrigaticn
a8 an exception, first and last, end there
should be no more extension of time for
other Ministries, otherwire we will find
that the time-tablewill be dslccated
and & number of importent Ministries
will hrve no time. I would request
you to go ahead ow this basis.

MR. SPEAKER : When the Busi-
ness  Advisory Ccmmittee meets on
Mondey or Tuetdey, this weuld be
discussed rnd a decisicn trker. In the
House, you can never dec'de this.
Some hon, Members would ¢y :  Let
us discors it; others would sry thet they
do not went to,discuss thir,
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SHRI D. b. PATIL g(ohh) : 1
support the D for Grants brought
in by the Minister for Agricoliure arnd
Irrigation,

First, 1 congratulate the Janata Go-
varamsnt for giving Agriculture and
Im.‘mon the pr placs of importance
ani ugmmrg Eihwi been provided
for Irrigation and ture.

Till no#, 1lthough soms of our freinds
on the Congress baaches have bzen
ltlﬁnml igriculture was not nsglected
:gdlofmd.’ Theth “p*iu‘d:‘:' osal i

m2 at )
-ver¥ short and so T will rl:;{g: i’mo the

doe v ies """mgu'“ ] :'i.'.f'smoﬁm“"'mu
nce

£W% Stifl I would like to deaw

attention of the Agriculture Minlster

to the urgent uphill task ahead. The

programmes have to be taken up in such

I would like to stress that agriculture
should be dry-Farming oriented. I say
this bacause at present onl :slanhu
; is bc_Iq IT&' ‘ni at. most

itwlll bclr;;ﬁt oﬂiw the extent of,
say §5% of the
R i

irrigation, it w mng.?n to

ircigat M
OFTind which will mare s s dcoes

g
g

i
&
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So far as dry-farming sgricuiture is
conz:roed, the main point is this, Th:*
are at the merey of the vagarie.
the monyoon. If there is sufficient
raiaall they will g gﬂm of yield and
rop, Ifra not help them
they will not gzt any yield. So, taki
into c>n.id:ration this fact, stress shoul
be laid on helping dry farming.

ing our food uction, it is
necessary that we should produce more
and we should be self-sufficient.

Sir, much has been said about improv-
ing cultivation in agriculture.

It has been said that the main emphasis
is on helping the 1gticulturists, In prac-
tice that does not seem to be done. The
main emphasis should be o, offering »
remunerative price 1o the agriculturists,
Unless and unti] the agriculturist gets a
¢t muneative s he will not be in-
clined to more.

The agricultural Prices Commission
is of course there; it fixes the price for
A particular season taking into considers-

tion all the factors. urerleme
however shows that the Agricultural
Commission fixes ice of

the industries u;ﬁtwpllled the nw
materials at cheaper price. Can prove
by the supplied by Government
that the sgriculturist is put at a loss m?:_
he is not g a remunerstive price fer
wintever he produces.  Ifanagriculturist
is not given a remunerative price for
the inpats, and, if heis putat a loss, how
duroumhim to grow more food ?
This s i

Now coming to the question of land’
to the tillers, I think the land reform
Legislation ll': not being ia:l:]mmd
properly. appears

Government .
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S5 far. as temumts are concemned, I
kaow thit chowsands and even lakhs of
them have been evicted under the pro-
visiony of ths Lind Legidation and,
!I: a resulr, have bacoms landless.

'n>ugh the right of purchase was given
to th: tenents,. ¥ am afraid. that in
mny States, that has not been imple-
m:ied. In the same State the right to
purchase the land is not given 10 the
tennts. I would like to know from the
Govarnment—'hs  Minister whether
_l}eh would do ;;nethi in the marter,
Thsre is a lot of scop: for improvement
in legisla*ion and surplus lands may alko
b distributed ag the landless peopl

MR. SPEAKER : Will the hon. M=m-
ber conclude now ?

SHRI D. B, PATIL : I shall be
lca:;:lnd;f. Sir. Tsulmd reforms
ation has not mide any improvement
;o f;r as landless pawfle li‘! concerned.
n the yeir 1977, very few landlords are
h.win;y:um ?:'zdl as compared to lakhs
of others. As there is no time, I am not
inapaéidoq.‘wqw the figures to prove
this. So, 1 are to give
1aad_to the landless, then those who

of ircigated land. In Mn

th: c:'ling on irrigaed land has besn
fixed at 18 acres, Taking i
tion the scarcity of land in the country
it is not propee to allow I
acres of irrigated land per farmer. It is
only whan the land is distributed equally
and equitably that the total foodgrains
produstion will go up.

§ér, Ik of villages in our

have not so far even b2en provided wi

deinking water facility. Itis & mutter of
regeet that the Coingress government
during the last 30 years could not even
peovids d-inking water facility in-all the
villages. In Msharashtra alone there
are 19,977 villagss where drinking
water ficility is notavailable. Thesame

to mike som: provision for anti-sea
erojion measures in the State of Maha-
ras

Sir, the manopoly cotton. procurement
scheme is b:eing : in Maha
rashtra, The C Government is not
helping Maharashtra Government, And
also the Ceniral Government is not pre-
pared to allow the Reserve Bank of India
to_help the Maharashtrs government in
this matter. The Ce=ntral Government
says that since y procurement
of cotton is being tised only in one
State, it is not rable. Thisis not
proper.  On the other hand, I would like
to suggsst to the Central Government

to monaopoly cotton procure-
wm Stares z.ud see ther it
succeedi,

Lastly, Sir, a word about price fixation
of agricultural commodities. The prices
are being fixed without taking into con-
sideration whether the produce is from
an irrigated land or from land cultiveted
by dry-furming. Sir, the yield acre
through dry-farming process is less but
the same price is given to the agriculturist
m‘ldﬂhc: irrigated land and an sgricul-
rurist cultivating dry-farming land.

A geeat injustice has been done in so
far as the dry farming agriculturists vre

concerned. quantity of :ﬁ“ﬂ is
the same as used br the turists
cultivating irrigated land. The difference
is only with regard to the availability
of water for the cropa. So far as the
icrigated land is there is &

there shouid be ome price for
the d?v-flmig produce and anotber
ice for the irrigated land produce.
G can procure the grains
from both the types of cultivators by
fixi 'dim:a% prices with :he.:;l% of
the State Trading Corporation i~
tribute the grains to the consumers at a
he common
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has grt tc be a very effecrive machinery
for Elplanmc the plans snd pro-
grammes. In the absence of cffective
machinery, one can casily sntici
whltthc:wu'ltu,ﬁ-ln:um be, It is
not thet the incressed sllocatins have
not been made in the eaclier years. But
the question is that there has g t to be an
effective  machinery evclved for this
purp se. Now, the awthcrities may
argue that this addidcnal 27% is g ing
to meet all the additicnal orsts and cther
thing:, and there weuld net be any

r erogion in the eapital costs and
other inputs that may be used {: r agricul-
ture and irrigrtion porp ses. But,
or ¢'urse, because thesc are labcur in-
tensive areas, there will be ervfii n and we
do nit know to what extent we will able
to reap the benefits cut «f this 27% in-
creaved allocation  and spzcially in the
rural sector,.it is again tt be scen. In
the ficld « f irrigativn, no doubt, pre gress
has been made, But the progress has
been rather slow in spite « 1 the best
intenti ns of the Government and the
best  efforts made on their part also.
The Jand breught under irrigaticn was
3r millin hectares in 1965-66. But
the pn gress was rather sk w in 1970-71.
It was 38 million hccrares. In 1971-72,
it was 38 6 million hecrares. In  1972-
73, it was 39'2 millivn hectares. In
1973-74, it was 40 millin hactares
were under irrigation.

From the sbove figures, we can
very casily see the il:‘l!’ﬂ-l made and
it was very slew. The majir irrigaticn
projects, the medium irrigation an
the minor irrigation “Fm ccts © uld net
be successfully carried cut cr cculd net
be completed within the given time. As
a result f rise in price «f inputs and
on account of delay in the implements-
ticn « f the schemes, therc was no substan-
tia]l achievements. Mored ver, there is
& big gip between the actual crmple-
tion ' f the project and the actual utilisa-
ticn of all the efforts that were being
made availsble, Ncw, hew far the
Gn vernment is going to mske cfforts to
reduce this gap between the o mpleticn
and utilisaticn of the pre ject, is to be seen.
In regrd to the availing cf the ﬁﬂf[ﬂ(n
facilities the farmers and the pe: pie who
are crncerned with the cultural
activities has grt to be educated pro-
perly. As you know the Tungabhadra
pri ject was completed leng ago.  But the
pet ple did not know he w to uke the water
and they had tc be educated; even ncw
they are in the process of being edu-

SHRI P. RAJGOPAL NAIDU
ECN oor): I am s0 Sir. The
rs have prot been given facilities

to utilise the w ater there. . .

JULY 2,177~ of Agriculture and 35

g It y-r: can givea directive to
that effect, the cr pping pattern can
be evelved. There i

which require a It «f water  whereas
other cr ps do net requirc g0 much of
water. Can the irrigationr]  facilities
be given to all aress equelly? The
Chairman «f the Tungsbhadra P jéct,
I remember, remarked : “Water
is allcwed to fb w inte the flelds « ver-
night. The farmer gets up in the ea:ly
merning to clsc the wp. And the -
wster will be fiowing al ngwith the scil
there and « ne fine mcrning he will find
thet there will be ne scil left © ggvr
anything. Of curse, I do not ink
such a situaticn will crme, But cne has
gct to be very carcful sbout it.

New if the crepping pattern can be
evelved, we will be able W grw moire
food and during these years cur agri-
cu'tural prodvee had not gene :;1‘54
120 milli- n tennes. With lﬁl‘l licn
hectares of | underirrigation—wet =
with m re than 100 acres ¢ land under
Wrn,mwemthm gt least 200
millen Smacs=a Aok aerer ‘But

(n sn EVeTage PCr Acre.
the difficulty is that the imigaticnal
facilities are given on a very large scale

mu;m'é’m- ot
ahmﬁmmmﬁh



exist and what nmount oi‘
facilities P wasted.
4 gn be diverted towards other
: sgncultural produce can
I°do nnt ‘know why
§ a ﬂau- for growing . sugarcane
the muntry Everybcdy is
f\ in frr sugar cane, sugar
khandsari 'factcry.  Today
" Khandsari Association has also
presentatin to the effect the
' %}v relief sho lt;l be given to
t:lsc duty r;%mf Was given 10
3 “Whether it goes to the
i) 10 the’ consumer—nobody
Certainly it goes to the mill
. No Government is cer-
nterested in patronising a few
who are” manufacturing ~ sugar
Five' ~times more irrigational
are diverted towards the g
ther f od cn"?s require  1/15th
icnal facilities, " This sugar-
‘m‘nths “crop taking ‘away
water, fertilizers and  other faci-
are given to cultivable land.
. ‘,' tern is evolved, a national ¢rop
1s evolved and if certain areas are
arked fcr griwing specific crops,
may be possible for us to have
ral produce to the largest ex-
our c-untry, With 709, of people
in agriculture—this being one
biggest occupaticns  in our
we may nct be required to go to
fier countries fir fcod and we may be
rehant in this mattl:r

Sir, the problem cof irrigational facii-
3 ls ‘a’very important ~ one.” If the
uts are very costly, ' the cutput is
turally going to - be ccstly. The
1 rrates in certain parts cf the cc untry
2 very hi In northern India they
pot high, whereas in Scutern India
r rates are high. As oompargd
mvestment ‘made by the irrigation
in the area over an acre of land,
¢ water rates are nct high. On an
erage nearly Rs. 6000 are invested on
lcre «f land for irrigaticn facilities. A
gives Rs. 40 in Karnataka: for
Rs 24 for paddy and Rs. 16 for
aer crops. If may be a little less or a
le more in « ther parts butin ncrthern
dia it is the least. 'If these facilities
diverted towards ”uth:r Crops;
1 also enable the supply of foo dgra
hiwill make cur country in ;gm
5 r as foed is concerned no
ist on this whére cane” recovery
Or 6.per cent?  Goyernment sho
ok into the matter. Noﬂu:% uﬁ
verplsht. Policy has “got to

oke mto It has to be im lemem-
¥ith great care (nJ %qu'wn
mmio how. can outputs be chc

Ve a'high pricé'to the culti

", s.:ppﬁ,f%:i;wm
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arguments do not cure the

“after a lot@

* not the mills be possessing
479 9F thgee YESRLP UK ?F!' ey
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to consumers at very low prices. Hcw

is this to be reconci ? Femhsers

is the most important input for Isr'icul-

ture. The cost of chemical fertilis
has risen like anything, It has gohe

to0 2800 per tonne of urea. oﬂicial

advisers give their advice to the 'mi-

nisters; the minister may be a good con-
ductor of advice or a bad conductor and
he may throw it out. Even then advice
is given and it is carried out in such a
way that imported fertiliser is cheaper
and mdtgenoua fertiliser is sold at a higher
rate, In order to equate the two ‘some
concessions and deductions and subsidies
are given. I do not krl.ow how this
?Ohtl:y works, The cost of puting up a
eitiliser plan: 18 mgup li nnything

Investment  in galore ~ Chemicals
and Fertilisers went up from Rs. 45
crores to Rs. 109 crores for a prodution
of 1000 tonnes per day, urea, Fcr
IFECO, it has gone up to Rs. 200
crores for the same 1000 tonnes urea.
If cost of plant is going up like this, how
can the cost of productionof fertilisers
be less? At one stage ~government
said that naphta was in short aupply ‘and
naphta based plants were sought to be
converted into furnace oil basec ones.
After that it was stated that naphta was
in surplus. If the present government
were to say that this was doneduring- the
Pprévious ‘regime. I cin 0;1]% say - that
iseases., 1}

is'mot a party matter; it is a mnationa
queg.fuon 'l'I'us has to be lookd into.

I haye got a few words to sayabcut
cotton. Lon% staple cotton was needed;
‘résearch in oy unumw

they provided this parnc
long stJaple "cotton and e k h
the

it wi eat en‘lhu

Varal “variety. S&ds Weré scld
' for’R‘s”‘fbo a'kg. but next yedr it was

sold ‘at “Rs., 150 a kg, What guarantee

is - there that the would
get an adequate price for ftls cotton’ ?
‘Can” government give an “assufance z
‘He is"to “invest 'so 'much money-in irri

ganohal facﬂmcs, purchase of fertilisers

on. then he is not able t)
Eet a prwq f is crop. ‘Why should
e go - for”" cotton ductijon ?

The- Cotmn Orrportmn of India; which
can control the market with a buffer
11st;:ur:.k ofbco :1131 % ;ilaeni:dc lsl:ongn

s not been able role.” e
result évas, there was i\gpb ly of cofton
at One stage afi it was exported. ~Thep

came shortage and cotton was imported.
' -Today. Rs oo crores worth of synthetic
ﬁbres are ht'into this country.
" Is'it not” a"'& to the “Ifidian
- farmet to’ gfow 'micré cotton 2 Will

fcr
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(Dr. Sarojini Mahishi] the land and maximum preduction is
in answer to a question, I learnt that tha opjective,, Mhich is.very’ Jaudane
from the date of -opening of the L/G. ;t the lanflless farmer is going to be
to the date of getting the cotton import- involved in this operation, let him
ed, the period is not %::ss than 9», :;rllglllgtfe also be given some post-operational faci-
??ring lgafnpcﬁﬁ’tife;g;i? ci\noemives ]_ities. In surgery, post-operative care
a::nsigén to our farmers. May be there is equally important, rather more im-
are certain interests who want that fibre portant, than care taken in the earlier
should be importec. cg?{;ta ahewln;mwx period. The same is the case with
farmer - lt]tn;n to T e 10 g?-.p‘en & apon land reforms. The farmer has to be
(rﬁ., rr!c:) R agro-eConOmic industries for helped and given all encouragement.
the -betterment of the economy ofooqr
-economic :
country. If;g'egf s “gy;i‘;; Pty So, a policy hastobe evolved and the
industries at bow can the prices SCihe positive aspects of that policy have to be
not E%ﬁoh DO S brotiglit down " ? gﬁzn.t:g) 3&( Itis nodrcply to ].:ay that al
mai G, Ok ; es are due to the policies
Sugar sells atgl{li.éa ak;{lro (;0:11 t‘;igcao“jﬁ of the earlier government. We have
= bye:priot e ed propeely; it s use d to answer the people of our country and
Bawlm'[‘he e o5 dovn.into wedhave got to see that positive aspect
77 tfuel There are a number of bye- mtmﬂ;hammum b"{“eﬁ,}, }'Dutfof tl-g:su
Water: ! : ome out. erefore, fir,

; astic materials . TRz
products kke SEPNC0 PTF they are mot g the: Whininis o e Godens
resin, =3 :;:ocsud properly, how q ] nister and the Govern-
taken out and p e Product/ e ment that we shall have to evolve a very
will the cost of the m P effective machinery for the implementa-
brougbtdown ? :111{)11. Tdhere mi a big gap bcmecr; 1;1511—

) ; 3 ng and actual implementation, cpe
There are primary credit coopera that positive efforts will be made in this
tive societies at village level, but credit direction to reduce the gap and see thar

is not given in time. The farmers re= what we promise to the people and wha

our people deserve and what are expected
quire, apart from short-term credit, of the Government 2re being given to the

long-term credit for long-term purposes people of our country.

like improvement of soil etc. 'I‘o. a X = ¢ & |

great extent, the branches of the nation- &gjl‘é. ‘h,f,h:?g il:! :us; yti::;r:try is very

aliseg banks in the rural areas cater ? 5

to the needs of the farmers. The de- TGITEAT AFHT

posits in the nationalised banks from That ‘means, tiother edrth has got many

rura] areas has increased. But the pro- gems in her womb. If we try to fulfil

fitability of the banks has gone down ;1.} theew:t plani;! am:1 pmgémgeﬁ that we
Ve well and gohod, Otherwise so

from 8 to 1 .;:_ue_-;- cent even though the itk ‘;e i the ety Bora with

deposits have increased tremendously. in mother earth. T would say, may ycu

1 do not know whether the banks also pick up a few.

were required to write off the bad Wi Ll e St 513

debts in the agricultural sector or in gi\'cn’. ank you for the time you hav

the industrial sector. If it is in the

agricultural- sector, we should be able Mo ﬁ't m (,ﬂ ) :

to get a clue as to why and under what
conditions these were written off. HEIEq, gHIL i’ﬂr # 80 wfawa swar
e RO T hd g
Land reforms have been carried cu B £ ; a : =
ﬂﬁﬁﬂl ‘"@ﬂﬂ , @I T

in certain States. I once had occasion

to meet a Divisional Commissioner, an grr @ g 9A & 72 wfoww ¥

able officer snd I was surprised when =

he said, “We distribute the land not @ & Fw F oo gr R

for growing more food or other pro- o F afFET dqigamE 1971

ducts but for fulfilling the psychologi- AAMYAT * q,mﬁw 18 FT
g Sg ¥ ¥ 8 wuT fram,

ca] need of the landless fafmer that
g7 Wz | 18 FAT FA

-

he also posseses land!” - Is that the
objective? Maximum utilisation of

b



Glgges H & 13 FQg afew
MW G@dr F AR 9T g9«
g\ zafag Q@dY gwrk W w7 aga
q T g gTEES ST TEE
58 a1 sSfea g1 §F & g
T 3T 2w #r & g 3fE 20
v ¥ gra 50 wfgwma gware IO
H ATAA TAHT H HEregua gar
g1 T ¥ A T oW § TEY W
(23 FUT S qgYT g IR ATA
¥/ 2, Grer maw gaw fag qar
F@ & SOWmwdl & fag deer
71 937 FLG & HWIX FAST Aafaay
F QT /W F 1 Fg TAAT Y
qrEadr TEEY 2, AfFT o9l A% SEF
s fygar @+ ger =T, S§
g & fow e & Fw fawan
§ AW AT A ITW AT FWEeAT F
FEHT AFRE F, SF qara®d TA
@ T Ffy w agy ww Far faaan
g1 3@ ax waew fear & =&T
FaX ¥ d=@iv FI FY IWWeT
@\ w1 s fF 30 9W@e FFar g,
33fF F1HE A QET § AEI 1L ST 80
'yﬁrwmﬁéa‘rqt@mar{?ré
72 BrEEr mERAr a@ ¥ Qs
T g S9% a1 awe w1 30 yfqwa
fF! 39T AT FWE | IH 30 gfawa
§ oY, fawelt wlk zEdr @fads
famr T AR wiTarEa &1 @9t 9
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W FT AEEY AT W OWr g,
60 FAT ¥ FGFT 70 FAT I
AT AT T9 AGTEET F A qF
100 3T § FFar g | ar 7§ IHA=T
Fal ¥ TG0 AN ATAT g | FUA A
FAr grar st fyaw s@w g9
FET AT HTATET FIAT | AT THIT AT
N 2 B - S
I § gE®T Sgrar 957 ¢ & 1
gAY 9Ty gy & A ¥ d@ifua
qrgT § AR IEI HT WIZ A TR
dar FTAT 2| Tofeq gEy  SATEr
w&d g8 @ & fF gw @dr w7 A
TF g WM, IIM-G9 A ave §
g7 @ a3 fa=re W
12* 50 hrs.
‘[MR. DEPUTY SPEAKER in the Chair}

4% #HIX FET I @A
FHIfeAT & A1 drfqg &1 g

- MR gHm &1 gEwE fFoaw ¥

FI, TEFT TLH EATA AT AT(RY,
aff ot aF QU &aF war A
21 w=E q WD qHA A@TET &
fag 2 337 & wgT F3¥ W1 | §
@1 afgar ada & ¥3 & ST g0
Ffag =gy A & @d &1 TTAET
ik 3qr gal F far ey w@ afear
FHT Y AN Y WY FH IA GHAT B,
afea sz eaw wE fear saT

I gd T ¥ FE fFoags
ardr o wEd §, W gL THIA A
g & Gar AE &Y Hdr § 1 WAL dav
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[ire @ o]
¥ =rfge | 4§ #f @4 F fau sarat
avt atfen, @F ¥ fd SO W AR
12 wrs ¥ fao sad of ww o

faefY 1 Fr A= w7 TE faerar g,
o 7g & o o 8, ag @
g uifge 1 @dr W ow IEm g
gy qw X &Y oY Sueew R,
R 17 FAT WX HT g, THH
AR AT qET TgF< Gqz aia
# war gmar g, afeT 9 FE T
e 92 17 0T gRI Mz g | qfFa
$OF F T g Faw 4 FAT FHI MY
qrdT &7 IqqIT FT IR §, ATHI 13
FUT T HeT qrdY T QAT X
T FT AT E | 4 FAT g W
# go qar st § ot 9840 ¥ wmar g,
T o ¥ A1Y AreeE AT g,
IgT AF T TR wATaT 5 FAT
gFeT WreT qrdy #7 g9 AT TEAATA
FX GFF 1 GR QAT FT TEATH
o A& FT WHA §F IAg qA
a7 =ifge, afea g wg sad fag
gqrEz wEY §) A ArEm H OFIH
mﬁwﬁwg&mmmaﬂﬁ
2 & atw = aF | aggE, W O
ot ardt TEwEsT FIX AT MG Sg
& &) afFw 9 3o ot feara wa
qFE FAAAT AAT § WAA TAT 97
f& 5 @09 gxz deT o F1 AR
W ITAWIT FL §FX | AIT TG
THAE P A W A g qF 28
Bt st wr qrfy freer ® a®
50 ¥radr & wfus sefte 7 faw qwar
&1 form tam ag By som 9w g @
FET Fr sgedr W HrF € STwe )
wHT & gw sew @ o s
gaa fogar wfcr & faa) ¥ e &
Y wur wWrEr FOSEY e
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aumwmnﬁa‘rﬂir1
g9 &swa Tar & fRArd ¥ oANEE
IFde sy gd e foo o
Wt ot ¥ F AT § A FeweT o
TFAT 3 1 A & O g
#¢ & o anq § faqy  qEr A
da 10, 15 WeET A =@r @
W @t #E @Ew A& 3 SEw
dF wrw =X g fv oS AR
acqtd ¥ WATA g1 JEr g WK
FTAITE #T FHE &7 @ FI
3@ & Sg¥ @wd gY gHW AE
10, 15 #WEX qET &1 daw @
A ¥ TAH warar T S=E @
FHFAT AT IAG AVGT-GAT AT T GT |

faqra wwar mar @ & gAR
3w ¥ ag ¥ FOT gF FAT A
gTer FT gfq ad I qFAE gar
&\ g it femra @mar o g R
FWE ¥ wEw F1 BresT afedt
¥ sg-qT@ Zgadw @ FT OF TS
Fa2gT Wz qrAr Ared fwAT ST AFA
g, ot fesfawr & d%ar &) aqmr
ST & fF ogw A1z F0T @R
Mz wk gF FAs gHeAT A,
g 9w Q7 AT T qET A
I W & gw 50 yhaww ¥
saraT =g 1 s7aeai & d95q 8
sfF at gfy &1 g3 & a9 [E
2, =9 fau za ¢ fadiw &g & oW

R AW H A qFy &
uf & wifds o2 frarr 70 FEE
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1 F AT ALY FETE AT E 1 1967 F
& fazre ¥ 94t ar | ¥ smare Fifwe
FT @I FET T F ATeA9 §
T F qEr & G az fE& w78 w9
s feradw ar agt & faw smo)
7z FwAtaT 2y way o7 fF wfy wrg OF
for aeta fage a@T & g9, ©F
fafema gea o & siaefr . @fE F
Wtg AEre W uE & o orgfa A &
T | owrs g% uF o wgd faedr 30
1967 % 1€ g 1977 AT AT § |
glemr §  for meE &gt Al
gy g ? agrdr ofemr & fag
aferor fagre & for wefa wore faar st
T TS FEATN IA.IAE FT I AHAT S |
q3TET SATH | 300, 400 HIT & AR
qET & | FHIT F AT QAT § IGHT
T Fed & fAw wod g FwE
@A Ag g |

TF JIT UL ATHAT & HAT 7T
YA FIHF AT FATT T TFAL
EAT | I|A Fa1 gAr fF S arer fage
F faaar 41 |17 927 §, wa = 9@\
aF @ ANSAT F AT TZI FA AOAL
fagrar, foasr adism ag g &
qgara, AT, HALATEAE, gETH AL
gzt fasr dTad g1 Jmaa, 3#y 93rEr
9z AT 1 10 a9 F 1@ WR gaq
gUT g1 wrady | q4 w0y g F
F7 &1 aEY & ArAe ¥ fage ¥ @
T3 FEAT A0 | ZF JIAAT & Feara
A4t 3@t #1 50, 50 wfawa qer
© fymar =fgd

agr A odYodio T & 1 AY
ot fagre & ang wrara g @1 fagreH
wcaryg & fadar, 43a, 99 91 FE0
3% oF @rg UFHT JHA fagr 7 =40
7€ ¥ AfFT 1,000 THT I A AT
faard Ay YT &1 39 atgt F fFAr

Irrigation
F 40 WAL FY NT F  qrr qw F T
AT T 8 | ag U qrET qfvww
Fe ¥ fag s gaT g | faoet o
FTAT § a8 WY 80 Sfqwa g F1 &
famet & 1 T® odTowTo gfaiwar
g g= A1 F1 gur— fagre, Fme @i
FEM ALHEIC | Afea fage & @y
RIS e

T a%g ¥ g frafeor &1 gaar
2 | 97 9% fFam A7 9FTATT w7 AW
gz ¥ & fafeea df grar & a= &F

- e #1 qFww gar @m, dxmae

qET a8 qIAt | °T, g Hedw w0
1 7 9gw ¥ fafesa g wifeg o
THY aXg ¥ w9 F7 W7 AT 3970
Y ATy sy § ? oo o S ¥
HF S0 FT AT AT & | I FI
WA T FT KW ATT A A FA4T
18T 1

oF § FATIET HIAT T gEIT HA F
L H FFAT F1gAT § | ZaTd, TAH,
Tarar, Fg AT, Mgr AR fafEg
FT TATHT TETS A & | a8 200 HreA
T HIT 50 e ST &S & A1 FifAw
gz M ufar g WA A & 1 Tawy
ITA1H TN & a7 v A gra §
A w€ & 77 aga wwaraEd fag gd
g 1 TAFT AT A F9AT  AT(EA
T T FEATEr FET AfEd o
oIS WY S AT F AW AT, L
Interruption.

MR. DEPUTY-SPEAKER : The
hon. Member will try to conclude. I
am very sorry. On the list of speakers,
we have 62 names from the Janata
Party alone, 12 from the Con and a
few unattached, Unless the hon. Mem-
ber cooperates, we will not be able to
accommodate many Membets.

st sfigow fag - 7@ § @waw
FT @I | & Fg @ a1 fF wmw «r
g9z 51 gt & A A 9 S vy
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@ famar &1 Sl @Y Y
AEY 1L 35 a9 F aft sfrafeg gsf
Y E ) T F A owE @ & A
TAR AT dT A F g g A
TEAT AT TSATE | A AQ fadaa g
T 7w garz ofar & fav oF awex
A AT AMET | 200 FT HYE
¥ AR 50 Hrar 712 A FT roTe-
Qoo ATH a7 M Arlor Swam &
HEAW & TE FTH 99 .0

_ SHRI ANNASAHAB GOTKHINDE
‘(Sangli) : Mr. Deputy Speaker, Sir,
everybody has admitted that agriculture
in this country still depends on the
vagaries of monsoon. I would Jike to
bring to the notice of the House two
more pertinent facts in this respect. In
this country there are two States—one is
Maharashtra and the other is Madhya
Pradesh—which, together, have one-
fourth of the total cropped area in the
country. And what is the percentage of
irrigation in these two States as against
the all-India average of about 2592
Both these States put together stand on
_thq 1as_t rung of the ladder and have an
|n‘lgatloon percentage to the tune of only
ii?l'_‘) %- My submigsion to the Hon.
Ainister would be thye the Centre should
give them priority. " They should give
wel%htage_ 11 g1Ving block grants by way
gf nancial assisgance  to both these
e [ will meption some figures of
omhgn assistance from the World Bank
or the Internationy) Development Asso-
CIAtIon SO far received. ‘These are three
i? emes which we have gor. One is
a:ﬁagwmsagar which got 145 million
o iu?“other is Pochampad Which got
- M ¢%dollars _and the third is the
millim:nl arrage Project which got 45
these thufe“:llam‘. T am very happy that all
Rl projects which are located in
‘i Pradesh got this World Bank
assistanc
Centre & but I would request that the
= ichesllouldseetoit that such projects
or Ma e located in either Maharashtra
for v dhya. Pradesh are also sponsored
World Bank assistance and sufficient
ney is got for these projects in these
o States, As I have already pleaded,
eightage should be given so far as
financial assistance is concerned, to these

States.

Sc far as Maharashtra is concerned,
instead of-having a project-wise approach
while sanctioning bleck grants, I would
request the Government to have 2 State-
-wise approach in the matter. ‘All the
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schemes in Maharashtra which will bene-
fit the drought-prone areas should be
given weightage and substantial financial
agsistance and block-grants should be
given for those schemes which are going
on in southern Mabarashtra v;z., the
Warns Irrigation Project, the Kalmawadi
Trrigation Project and alsc a Lift Irriga-
tion Pro ject which will benefit the eastern
part of Miraj Tehsilin Sangli District tc
the tune of one lakh acresof land. These
schemes should be helped in a btig way

by giving sufficient bleck-grants.

_ Another point is that the Centre is con-
sidering the possibility cf transbasin and
inter-basin transfers of water. Acccrd-
ing to the Krishna Waters Disputes

“Tribunal Award, the westward diversion

of the Koyana Hydel Project was to be
reduced by about 30 TMC. The pos-
sibility of using these waters in the
drought-prone areas of Sangli Districe
should be considered, so that the Centre’s
intention of taking additional water to
tﬁl‘ﬁz gmught-prone areas would be ful-
ed.

- Another submission would be regarding
relief from accumulated past debts.
The problem of the overdues of the
agriculturists, particularlyin the drought-
prone arcas, has been assuming alarming
proportions. I  went to ow the
magnitude thereof from the Hon
Minister, particularly whether
this problem has resulted in creating a
serious situation in the drought-prone
areas in Maharashtra because of conse-
quent failure of rains. My submission
would be that agriculturists in drought<
prone areas in Maharashtra, in particular
those engaged in cultivation, were them-
selves born in debt as their fathers were
indebted. I would like to know whether
the Government will givesome considera-
tion to the fact that they are living in
debt because Mother Nature has been
unkind to them. I also want to know
whether itis the intention of the Govern-
ment that these persons residing in

drought-prome areas should die in debt.
My submission is that so far as the over-
dues of these agriculturists are con-
cerned, the prablem is assuming alarm-
ing proportions. I would like 10
‘know from the Hon. Minister what
measures he is thinking to bring about

so that they would be suitably relieved

and their blasted channels of financial

assistance are reopened. We find that

the ‘Government is investing huge am-

ounts in helping out the sick mills and

crores of rupees are being given by the

‘Central and State Governments to their

employees as dearness allowance. We

“have also seen that the nationalised Banks

-are paying lakhs of rupees to their staff

* as overtime allowance, We should
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not, therefore mind spending some am-
ount and helping out those agricul-
turists who have taken loafs from either
the co-operative societies or the land
development banks of the nationalised
banks, but have not heen able to pay
because Mother Nature has beéen unkind
to them. ¥ would request the hon.
Minister to help these agriculturists
either by way of writing off thesé debts
or at least by curtailing the panel interest
on the agricultural overdues.

I wouldlike to draw your kind attention
to page 52 of the Performance Budget
for the Department of Agriculture.
Under Land Reforms, it has been
mentioned :

“It has been recognised that surplus
land that would become available on
imposing of ceiling on agriculture
holdings for distributionto weaker
sections of the community, would
bz of comparatively poor quality.
It was, therefore, felt that mere
distribution of these lands to weaker
sections would not be enough as
the investment needs on these lands
may not bz within the easy reach of
allottees belonging to the weaker
sections of the society, particularly
Scheduled Castes and Scheduled
Tribes.”’

So, it was admitted bf the Govern-
ment. Further,itsays :

““‘Having regard to the requirements
of theselandsandthe personstowhom
these [ands were to be allotted, it
was decided that necessary financial
suppart should be made available
to the allottées. with this end view,
a Gentral sector Scheme was  for-
mulated. The scope of the scheme
is confinéd to areas mot” covered by
other Central Séctor Schemes like
SFDA, MFAL, CAD ‘and DPAP
as the allottees of surplys lands
in the areas covered under these
Central - Sector -~ Schemes  are
expscted to avail of assistance under
these emes”’ 3 Sk 3

I would request the Hon, Minister to
state in clear terms in what'w?r the new
allottegs of the =5 land situated
in drought pron= arcas Programme are
gotn; tobe benefited by'afy other Central

ector Scheme. My charge is that the
new allottees of the'land ted in the
DPAP areas all over the country are
not even today getting any benefit of any
it of finamicial ‘assistince, the meed

sore Of

‘s
whigh has been_admitted by the .
yernment. 'A'nm&' Rs. 3§'Crores -
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had been ided for this particular
project in the sth Plan and you have
reduced’ that provision to the = tume of
12 crores of rupees and an assurance
has been given to meet the genuine
%amands of the States and the Union

erritories concerned. T would request
that this scheme may be continued for
the year 1977-78 as it was initially for
a period of two years.

My second request is to release
sufficient furds in order to comiinue
this particular scheme in Mazharashtra.
In this connection, I would like to make
one or two more ints, While
deciding or carmarkinéx;reas for DPAP,
three districts, that is  Aurangabad,
Bhir and Osmanabad in the Marathwada
region of Maharashtra haye not been-
included in this particular progremme.
The peculiar situation was °~ that when
this particular progremme was furmu-
lated, this Marathwada division fcrmed
part of the bilinguial State of Bombay,
and the requisite records so far as rainfall
is concerned, were not available. These
three districts form part of that natural
rain-shadow area  which consists of
certain other districts alto in Mahers-
rashtra; they form part of that particular-
strip.

These three Districts are not included
in the DPAP Programme. I would urge
upon thé Central Government to add
these three Districts so that they also
get the benefit of this scheme.

T will refer to one sspect and I will be
done. It js state ain I will refer
to our Performance Budget of the Agri-
culture Ministry, page 45—that the
Agricultural Prices mmission advises
the Governm;:; “m;r a oon;iﬂnuing basis
on the price policy of agri 1 com-
modities, partii:ulaﬂyagnpa'd v, rice,
wheat, jowar, bajra, maize, gram and
other pulses, sugarcane, oil seeds,
cotton and jute with a view to evolving
a balanced and integrated price structure
in the perspective of the overall needs
of the economy and with the regard to
the interests of the producer and the
consumer.” 1 underline the words
‘with due regard to the interests of the
producer and the consumers.” All along
we have seen that whenever the — re-
commendations of the Agricultural
Prices Commission are announced and
the Government makes its ‘on decisions
on all the occasions we have seen that
the interests of the producers are not
al all safeguarded. On every occasion
al these decisions have gome against
the interests of the producers. There-
fore, I will suggest or the new
Agric%l;nre Mlmsnf&r_ t& see "t;:lﬁtu:]vhmi
ever prices e tura
commodities are  determined, the.
interests of the producerare safeguarded.
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*SHRI A. ASOKARAJ
balur) ; Hom, Mr. Deputy Speaker
Sir on behalf of may party, the All India
Anna Dravida Munnetra Kaxr "
1 rise tosay a few words on the Demands
for Grrants of the Ministry of Agriculture
‘and Irrigation.

Though I am unha about the
meagre made for Agriculture
in this year’s Budget, which incidentally
happens to be the fimt jet of the

dupr;tg\md - ‘;umpl! .
1 am 0 pay my ments
to the new hnnw:?:ble Minister of
Agriculture and Irri n. Itis common
knowledge that 709% of our pepulation

4The original speoch was delivereq in Tamik

t109 L§—3.

I will justify this demand by en-
umerating certain salient poiots.” Out
of 5,80,000 villages in our country,
only L»P lakhs of villages have been
provi with drinking water facilir
Mnogf the past three . If

Igkhs of villages in our country. ou
will agree with me if I say that we will
not be there to witness this welfare
messure in action in our villages.

The small farmers owning half and
less than half acre do need consumption
credit for meeting their social commit-
ments like marrisge, cducation, 1
needs etc. An Committee has
estimated that & sum of Rs. 170 crores
would be the consumption credit required
by thesesmall farmers. Afterabolishing
the -lender

Central must guarantes
immediate financial asslstence tothese
small farmers if they are to survive.

As on 30-6-76 the membership of all
our agricultural creditsocieties is of the
order of 4 crores. This reveals that
mclodz of cultivators are not able to
i t facllities from these societies.
'n order to ensure timely and adequate
assistance to these people, the Central
Government must ensure the opening
of branches of Commercial Banks in the
rural arcas.

There islifeimurance for the people.
It is im&?&m lwdl‘m:l?
arrangement crops sustain
the life of the people. The cattle
which is the backbone of all agricultural
activities even in the year of Grace,

1977, is not mgmmimﬂ:mh
in’;lrmu. l.1'.|‘ti loss on account

ofﬂood.ll;otgj crd’:rdlsbh og't.
crores, s this not an irrepan
for the al Govern-
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We have facilities tor

[Shri A. Asokaraj] -w:gs ﬁm “{;o‘}‘:&-
mm m our buffer s 18 to

nﬂ‘;ﬁ” mlhrmd fmmemta.m order of 1,80,00,000 tonnes, This means

of which 450 pmju:u nbemncmplr ﬂﬂ;‘ u:}re th’e. ‘mmp ncﬂiti ody for

wd . ae eliectively. 1 T2 1Row bow ihe atmtoing 6 ot e

wwltllll: o knnw when the mmmn'x
00 medium and minor projects woul
completed and the hon. Minister
should also explain to this House the
nm-d.lmm delayin their completion. It
able that inspite of successive
Five ear Plans, we have so far utilised
only 46% of the available water potential
inmcounﬁy Iwoudlike to know from
nister when the remuining
54% of avilable water would be
atitised !’or augmenting agricultural

As I pointed out earlier, in 1976
the flood havoc caused damage to crops
worth Rs. 75t crores. Under the
l:m:nml f-'louhg Cm‘l:n;l Scheme Ei’:mneg
n:gg wer have so lrlpen‘l. 51

rores for con floods.

In lgf& the Floodn?.m.mmim s also
been constituted by the Central Govern.
ment. This Commission should bc
directed to submit its recommendations
expeditiously, so that such heavy losses
on account of rew floods cam be
cmtroilad. if not stopped altogether.
Besides this, 109, of the national income
is destroyed by rats and insects. The
Central t must ponder over
this and preparean effective project to
prevent such aloss to our nationalir.come.

By utilislng the underground water
potential, 3§ million hectares can be
ted. So far we have b
b,enly :;;llllm hectares wmlzdr cultivation

exploiti un water re-
'Jeg: gestation  perlod for

medlm snd minor irrigation projects
is too long and i on _necds

our
cannot brook such a long time. Hence,
the exploitation of ﬁﬁﬂmﬂ water
resources must be N On & wWar-

footing so that 18 million hectares can
be ht under cultivation. The
Central must allot sufficient

tmmbciuswmd and what steps
to increase the ware-

been taken
hnmlnl facilities in the country. It

" must be ensured that for want of storsge

facility the ins must not be exposed
houznunf.m 1 hazards.

The farmers are not bninf giwn
remunerative procurement price.
rice for whmh dnpm-

omtely Ei;h as com, to rice.
Agricultural Prices anmmmlon
do not take the cost of cultivation into
account while, calculating the procure-

ment price. By referring tos comp-

* rehensive  acheme for the ?m

purpose of finding out the cost of cul-
tivation, the ?m':unl Report of the
Agriculture Ministry has supported my
contention, There is an Expert Com-
mittee under the chairmanship of Shri
Rajkrishna, which is also inquiring
into this. The farmers must mot be
given the impression that unless they
resort to pressure tactics they will mot
be getting remunerative The
Government must come rm.rd with
a meaningful amme of action in
this direction. Itis ble thata
subsidy of Rs. 25 per quintalis given to
whcat, a paltry sum of Rs. 1-50 is
ilvm to rice. Should such aninvidious
iscrimination between wheat eaters
and rice-caters, in other words between
North and South ? After all the wheat
consuming e and rice oornlnm’ri'm
people are the cltizens of India,
thodntijbc looked into by the Minister of

fure.
I would like to refer to the fact that
even to day the l;ricu.inn-lllboutt

not minimum = wages
ranteed mldu the law. This must
remedied by the Central

Sir, there is need to be less rigidin the

matter of observation of the

tions so far as the loans received from

the World Bank for land developmentare

concerned. Ome  such ation is

that withina distance of feet wells

be reduced u.:dﬂulm'ltha vlc':“u
leave alone reducing the overheads
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I would like to emphasise that the land
ceiling laws must be implemented with
much more verve and vigour. The

us lands must be distributed to the

ess without delay. The sugarcane
cultvators must be paid remunerative
prices and the sugar millowners must be
=d nder the threat of

ul
1 ; action to the huge arrears to
ﬂ;'? sugarcane pcgtlurou.

Sir, every year 1o lakh trees are felled
for use as fuel, This has been found
out by the National Council of Applied
Economic Research. In the fs,Bo,ooo
village, the percapita need of fuel is
©-8 tonne and 530 lakh tonnes of coal
are required. coal production
is 1000 lakh tonnes, out of which 960
tonnes are consumed by the industry.
Naturally to meet thelr fuel needs the
people cut down trees in such large
numbers. If this continues uninterrup-
tedly, itis estimated that the entire
country will become an arid zone within
10 years. The Government must
realise the seriousness of the situarion
and come forth witha time-bound pro-
gramme to supplement the fucl n of
the people, not by felling the trees
but by increasing the coal production.

14 hrs.

Ir constituency, Perambalur, the
waterfalls on Kollimalai shculd be
harnessed for irrigation. A dim in
Puliameholai will benefit my %:aple in
the comstituency, Similsrly, the water
fall in Pachchaimalai must clo  be
brought to use for agriculture by con-
strucunf a dam. B ngi this we will
be nnrnﬁ the goel of self-sufficiency
in fi ns production with greater
5 ir, Perambalur is facing [recur-

ng drought during the past four years.

people are u.udergoi? untold
misery for drinking water. It is neces-
sary to launch an extensive amme of
deep tube wells to tide over the crisis,
In the neighbouring South Arcot, deep
tube wells have been sunk, w! have
proved & boon both to the thirsty land
and its people. The Cantral Government
should give assistance, financial and
material both, to the State Government
in this regard.

The agriculturists are unfortunately
%t‘m stecped in rtraditional gnth‘ol:n
from taking to modern methods, The
government s hould come forward with
all the necessary assistance for
sing agriculture in a big way.

Before I conclude, I would refer to
t urgent need for linking all the
in Tamil Nadu before we launch

gigantic project of linking Ganges

%g

Central Government must have a per-
wwfw achieving this laudable
ve.

Before I resume my seat, I would
reiterate that the Central nt
must give finarcial assistance im abun-
dance to the State Government s0 that
the drought-hit areas of my Consti-
tuency, Perambalur, can be saved from
disaster and destruction by undertaking
programmes for ll}ppl water for the
r.vrlctod:innnd unmlmdm become
ertile. With these words, .I conclude
my speech,
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SHRI AMAR ROY PRADHAN
(Cooch Behar) : Sir, at the outset, I
offer my thanks to you for ng me
this chance to speak “Suj s Sup-
halam, Shasya Sh{mnlnm"-uiuu to
make it successful, it is a fact that o
larger allotment has been made in this
year’s budget for agriculture than in
the previous years, Thanks to Mr.
Barni ’gni.:m ha:n;lmmt been  doubled
in irri snimal husbandry,
In irrigation, it hass been increased
from Rs. 10°68 crores to Ras. Igz';f
crores and in wnimal husbandry om
Rs. 13°56 crores to Rs. 26°17 crores,

our previous experience shows
that the contained many prog-
rammes which remained more or less
‘paper programmes’, If the Govern-
ment is able to create the infrastructure

baby chewing her dead mother’s
breast. I have heard the cry of a boy,
‘;Emm"n\_lu‘.& am . MrG‘bdly is
ue to starvation. Give me

food.” The father was not able to

JULY 2, 1077 of Agriculture and 76

Y 4
Now the government said that it will
be sbout 15 lakh hectares only, out
of which 4.8 lakh hectares have been
distril , th there are thousands
of cases of -distribution. Though

of the States toprotect the right
of the share-croppers and bargadars, in
actual practice eviction is going on.
The number of lg;nnl tural labourers
is in il day day. In India,
72.7 % of the tote]l populstion arc in
agricuftl.:rc. out of that 43.9 9% are
farmers who have their own ‘fands
and are share s, 2.4 0 are
l‘;hme mn:d: itsl and uilim.nl
usbandry 26.4 9, are agricultural
labourers, It has ‘r'loubl:d within 10
years.

In West alone, according
to the census report in 1961, the number
of agricultural labourers was 17.70
lakhs and in 1971 it increased to 32.45
lakhs. Mow it is about 5o lakhs,
the other hand, the number of
whomlﬁvmqucllmdh
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mum prices fjouite nddy nnd wheat have
me that u.lp the producers
w:li be the l’.b.e instance of

. jute. ‘Iﬂm h the market price of jute
which is earning a hune aﬂm:iw of
exchange ?

fore
!l:ed.n he statutory mlmm fo:r
rd;‘w iti’ne at Rs. 136/- pertl;;ul?{t:l f![;'
efore yesterday in this House
hoz Minister for O,trmmerne announced
that the Cibinst has decided to raise
the floor price of raw jute by Rs. 5/-. That
gnns, the price of raw ;uce w%lrbi
S. 141/- Assam, Wes
T" |EA 311:“ and Tripura are
iute growing mu The jute growers
of these States are being deprived of a
proper price for raw jute.

Whatis the minimum cost of produc-
tion? I have got personal experience
intilll and I tnow:huuthem.mimum

production of raw jute, Take
the instance of West Bengal, the highest
jute ing State in [ndia. For
ploughing, sowing, combing, cleaning,
curting, washing and drying for one
hectare o gm land it req'llh’el at least
labourers, In West 1
tahe minimum wage for agricultural
labourers is Rs, 810 paise per
Then the cost will come to Rs. 2,430:75
by way of wages. The cost of agricul-
tural implements, cattle, plough, seeds,
manure, ponds etc. willcome to Rs. 1500/~
Then six months’ interest on the cost
price ofonc hectare of land if it has been
deposited in Bank and rent of the land
comes to Rs. 300/- The total cost of pro-
duction of jute for one hectare of land
comes to Rs. 4,230.75 p.

Now, let us study whatis then\rernne
production of raw jute. The Jute De-
velopment  Commission (Technical
Committee) stated in a press conference
dated 20th April, 1976 that the average
production in West Bengal is t“o
quintals per hectare. In 24-]
it is r7-10 quintals per hectare, but in
Malda it is 1080 1ulntnls per hectare,
¥n West Dinajpur it 1s 10-35 quintals per
hectare and in'Cooch Bihar itis 10-08
quintals per hectare.

the Now let us mc'ao’ thé point that
average raw jute yieldin West Bengal
i 14+ se EJI per hectare, though in
are <l 'mmm ooyt lm'mh
are also na =] t
and shower when the entire
crop is damaged. . Then, what s the cost

orpmdlml uintal of raw j:ne ?
pmdn:a is Rs,
uso 75 p. and & ?nodueﬂmpn
hectare “is :4 40 quintals. Then the
minimum cost of production per quintal

D.G., lm-.'ra-mn. ASADHA 1], 1899 (SAKA) of Agriculture and
X : Irrigation
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metee inister other day. On
a_cultivator cap produce
Isofnw]utemddushehl
u 10/- every year. This is

E'Eis

thetupporl: price of Rs, 141 ntal
orﬁwinuwhm mof o on -
Is 293/~ ql.lln is m'.l:l Yy a
witll:a I do mot
hmv how dw Imta Pu-ry has taken
tuch decision. So, through I
um the hon. Minister to take the
following measures immediately: —

(1) To ensure s{:edjdy and rld.lal
land reforms all over a. Excess and
‘penamilands should be Adistribured ro
the sharecroppers and landless labourers.

(2) To provide
ative price to the l Imno dd
and wheat cultivators s

(3) To introduce crop insurance
policy to save cultivators, economy from
mtunl calamities nuch as drought, flood,

_and thunder s

(4) To provide sdequate financial
ussistance to small and ma;

I takE nacemsary Soups G Gk 1t 49l

steps S0 -

qumrnl labourers are able to get :gir

mlu according to the Minimum Wages

for A;ricu.lm Workers and

*The ociginal speech wws delivered in Tamil.
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[Shri N. Kudanthai Remalingam]

to say that all this concern should not be
meant for public platform

upon
points m clean lnd.
uplift  of downtrodden, It may be
20-point wnmmme or :-pmm
200-point

programme or Pprogramme ;
the gim should be the amelioration of
the misery of the people. I would
hketoltrmrhnb_ymlling fiery
speeches and dm flashy an-

upeclﬂ]g i sts, are ot
e T e I

rﬂ.lhe ¢ limitations between
lpeednndlnﬁon.mdlhopn that all the
schemes announced so far by the Janata
Government would be implemented suc-
ceusfully.

As has been pointed out by the immorral
poet-saint Tamil Nldu, Vll!unr,
man who tills the land is the one
who leads a real lifc and all others are

about big hndlwdi. ars  etc.,
who can manipulate to their
fmur I am referring 1 small

ment, that the MNinth Schedule in the
Constication  must  be led. The
Nimth Schedule is the ak  of
mmum jorl  protection for the smell

. ccaawe of the incusion in it

JULY 2, 1977

mgi:in i.tla ‘I‘S;u.ﬂ Nadu thc:d ml.:l.l farmers
sndless agricultu bour
dominate ng

agricultural scene.
districts in Tamil Nadu scan the sky for
tivation; some other districts

We arc t od‘l.helin.k-u of Gan-
intheﬂkoinng ~ inthe
The name o\f‘Worl
hndiadlhummthilomnmhufwthe
purpose of getting loan for this stupen-
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people of Tamil Nada, whose
m%ob is Tamjore District, will
not allow it to becomesn arld zome
and will not forgo their legitimate right
to get thelr share of watess.
The State of Tamil Nadu cannot ab-
dicate its riparian rights, Last year
the Karnataka Government did not

d not recur in  furure,

t must inter-
vene in the genuine interests of the
people of Tamil Nadu.

As I pointed out earlier, I am not
bothered about -bellied landlords
and zamindars ng 100 Or 200 acres.
I am worried about the small farmers
who look like scare-crows. Theyspent,
for e R f;rum of Rs. 70:’. li::rc
for 1 purchasing variety
nogm{ lisers and also implements
for harvesting. After harvest find
that their earning from the rruim s just
Rs. s00. He is left with lanky hands
and limbs. His family does not
educational and medical facilities and
l;.hif w&der:tyu}ook? 10 1 !:lhnk future,

sif rtoadd insulttoinjury, the Coopera-
tive Socleties which have given him the
loan insist on the repayment of the loan
even If he has no resources to pay. On
account of lack of adequate water from
Cauvery, his harvest has failed, yet he
must pay back the loan with all the
interest accrued on it. Is it just and
proper that he should be harassed in this
mﬁ“;pgi gt m cnhl:timency. se-
veral applications for the postponement
of loan both the Collector and the Gover-
nor were sent, but nonc has proved to
be beneficial. All the heart-rending
pludiw! the small farmers have fallen
on the ears of those in authority. The
Government is d to be the har-
bi of hope for the small farmers

supply adequate water to Tamil Nadu |
é this shoul

y
ok.!f. 24 Rk. given as ﬁl:ldy to whenmg
vy 1:50 to . Why s
there be thf:hwidlom discrimination
rice-caters and  wheat-ca-
ters ? Sir, the Japata Party which has
thrown assurances to the e in

during the recent poll must
implement at least some of them.

By implemsnting the 30——point soclo-
econonic programme with verve and vigo-

were given homesteads. Because of
the i benefits chdvulbyt?n
n

" the receat mdunwg;f?m.

I would like to sound a

They should learn lessons from those
who did this end who are suffering
today. The Janata Party Government
must ceaselessly endeavour in ushering
in an era of welfare for the small far-
mers. 20-point gremme may not
be liked, but the welfare measures con-
tained in it must be implemented.

While the (i‘-mml Government
n for the lirk- of Gan

:t-l.ri auvery:. iuthc-::’ﬁ; nfnur.r‘:::-

Leader Shri k. Kamaraj, the rivers of

Godavarl, Krishna and Cauvery must

be linked so that the e of Southern

States can get rid of the scourge of

drought monotonously recurr e
after year. The M!rt?tmol’A:ufner:
should bestow his personal attention in
this matter.

With thes: words I conclude.
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fora® wwd fiv @ SEY & owy
% g foeet waf cw aew ¥ @7
t

ot qwo v B (Fromamame)
ity oft, oF frr & fe wifeed
¥ A ¥T oyt a¢ wrow ) 3w
Tfigd 1

ot wox R g : oY W oy
¥ et A & @y ) Wi W wm
W ot arfew ®7 Aam A 9T
T &, ot @nht vy g

tglgl.lwm Gmécmi) ml‘ want
your attention
this matver was d&mhdnlutg

Sabha for hours together and the name
of Dr. M. S. Swaminathan was men-
tioned not once but hundred times
he was the person who was the
target of the whole accusation

from the Opposition side as also frem:
the papers and other scientists. There-

fore, it is pertinent that his name
should be':Iul and there is nothing
wrong in it........ (Imterruptions).

|

MR. CHAIRMAN : There cannot
be any discussion. Let us hear him.

SHRI M. RAM GOPAL REDDY :
Now, Sir, sppointments are mide
Publie Service Commission
and Dr. Swaminathanisin no wey con-
nected with promotions snd other
things.  Unnecessarily with o certain
bias they are dregging his nime here
end Mr. Shinde and hon. Spesker on
several Occasions have appealed to
every Member not to denigrat a person
who'is the topmost scientist not only
in our country but in the entire world, ,
(Inrerruprions).

SHRI SAMAR GUHA : I wum
to draw  your attention that he is
again  glvi ;g a w:;en‘ in!'?r\-

terrup . Actually,
1 Committee was
:rpoi after 1972 when Dr.
inod Shah's
on the recommendation of that com-
mittee it was said that all appointments
will be made the Public Service
Commission. But that was flouted while
the information that is given is wholly
‘wrong.

MR. CHAIRMAN : [ will examine

the and if thereis hi ob-
iﬁe.mﬂllmmmlt.

i EEE
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[ i e flg]
wd wraear & fasmw W FOEAT ¥
qgraar gy

% sranh ¥ war §, & Fdew
wom 5 @ gk @ dwaE §
TR N dm et gm §, WA W
g ¥ ad foar iy fe oo foreem
fawar gur &7 2 wgt s dar AW
@' 87 a7 wa aF wry Gar A€
&Y aw §, agt w2 wek froy Qo W
aww g eqr fear W

fgq w7z weEl ® @y A
Al gEw W fewigw &1 @RGA
w@r g | 1

MR. CHAIRMAN : Mr, Bagun
Sumbrui—he is not here.

SHRI RAJA GOPALA NAIDU.

SHRI M. RAM GOPAL REDDY :
After M- Rijagopala Naidu M.
Ram Gopal R=ddy.

AN HON. MEMBER : No, no.

SHRI P. RAJAGOPAL NAIDU
(Chittoor) : I egree with Mr, Shinde
and my sister, Shrimti Sarojini Mahishi,
that agriculture should be above potmm,
Sir, we are hgre to co-operate with the

sverament to see that agricultural pro

uction is increased and we become self-
sufficient and also our country becomes
an exporter of foodgrains.

1 want to talk here about some of ths
existing trends in agriculture, When
T take food Iproductlon, we find that it is
uniteady. 1960-61, it was 82 million
tonnes, 1965-66—72-3 million tormes,
1959-70~—99 - § million tonnes, 1971-72—
mlil 17 million tonnes, 1972-73—97:03
ion tonnes, 1973-74—1047 million
tonnes, 1974-75—-99-8 million tonnes
end I1975-76—120-8 million tonnes.
‘This cleuly shows that our food and
“““’1 production is unsteady,
ow the report says that it is because
floods and weather. lagree, but
m have to ue that ﬂnod- are arrested
and weather is controlled.

to floods, you know the
tutiui at in 197:-7: we suﬂmd ')
1o%s of th s crores.  In 1976-77

of Agriculture and 96
Irrigation
the loss was Rs. 15: crores. When we
take from 1
havcﬁouut e W'Rz:‘:fore
flood comtrol mus! slm top pﬁwiw

T went to States of America, Tencssee
Valley &tu th:t:{aled to control floods.
Before ver was passing through
seven States, devastating three  crore
hcmm. MNow, they ve arrested

floods. The land which was previously
rmdumng 20 to 30 Bushels per hectare
s now producing more than 110 Bushdu
We can also control flood and produce
more.

5 We mh.::wu water 1o . Water
ng production. & water
13.»; in different Stares is as under :

In Panjab, the State from which the
Agriculture  Minister is coming—in
1958 it was 1-09 million hectares

Haryana +65 million hectares
) in 1966,

U.P. « -81million hectares

West Bengal

4000 8q. kms, were
affected.
Rajasthan {: lukh hectares
Madhya Pradesh ”ﬁhecm in
1968,
To arrest wmr 1 some
tions were made. DPW‘ nt:hr”-

hammelisation and laullmlon we CAD
cdnsom:xin; nlcss drainsge i

water | will be there. :he time
of i ation of the ecu we are
not careful to have ﬁ)ﬂ system.
For example, when gar was
taken up, dr- wn not
They combi I'ith

& water h:d B&‘
fields and not through the drains beuuu

mpnﬁm.ll, wereonly for Krishna

;.a,mmwm&‘mnﬁ"

The important thing is that at the ti
d:.ﬁunpimpﬁt:l‘m atthet lln:l
of constructing a dam, we should be
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siderstion money will be wasted and
water will be wasted.

Less than 1/3rd of the ares in our
country is an irrigated area. Dryland
is more than 2/3rd. Out of this 1/3rd
comes under drought prone. It comp-
rises 78 districts in our country, These
are having a rain fall of less than 30"
Drought-prone area programme is being
executed in these areas. This is not
sufficient. It does not exploit ground
water which is on plenty in this
country.  Regarding surface water,

»§5,000 acres arc under canals.

n wells we have 30,24,000
acres. [Irrightion under canals is almost
equslto theirrigationunder wells. While
we are exploiting surface water under
canals we are getting underground water
through wells., What I say is that itis
quite posible for us to exploit ground-
water which is equal to the surface water.
This has got to be exploited.

The Central Groundwater Board is
surveying throughout the country but the
surveys have not been completed. Their
work is very slow because they are not
fully equi . They require certain
air maps. I they have these, it is very
easy for them to locate where the wells
Aarcs ’

I now come to the prices of agricultural
commodities. In 1974-75 the Agricul-
tural Prices Commission said that the

ces of various inputs registered a rise.

t rose as much as Bo%, in fertilizers ;
46% in insecticides; 9o9% in diesel oil;
30% in electricity. re was also a rise
of 12 to ga per cent. in different States.
It bas said that the minimum price for
sugarcane must be increased to Rs, 9§
instead of Rs. 8:5. This is too low.
even that is not a ved by the Govern-
ment. Ifthe APCis a scientific body
ﬂd it gives lé’tpﬂﬂ. the Glovemmeﬂt

8 to accept that report. In 1975-76
the same situation continued. -
fore the -riclﬂmrian are very much
affected. I request the hon. Minister to
raise it to Rs. 12. Unless it is raised to
Rs. 12 or Rs. 15 itis very difficult for the
sgriculturists. - Our Government is gett-
ing foreign exchange of Rs. 400 crores
by sugar sales outside the conntry. Itis
necesgary for us to encourage sugarcane
growers to get remuneérative price. There
are four prices, namely mis price,
remunerstive price, incentive price and

T price. The agriculturists
sre asking for the minimum price.
is no justification on the part of the Go-
versment Dot to ¥ them the minimum
t b: :iiy view that lupi
port price shouid ven to them,
EE‘ not only for sugar-cane but in
emses also.  There must be 1 body

Wwich mut sibilse prices and given
support price.

ot wToT ®W (¥0MT) : aWwfe
g, L . . L (e L L,

MR. CHAIRMAN : Order, Order,
I am going to give a chance to those who
are interested and who have not spoken
on Agriculture Demands earlier,

SHRI G.NARSIMHA REDDY :
(Adilabad) Sir, I am one of them.
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Shri Purna Sinha Such the then.
I e
peacefu] life. T would also submit that tion. If we neglect the s and do
this amount of Rs. 32+0 crores would not not try to remove onal imbalances,
be suffident for this purpose. that is what in some parts of

S'ry most of the hon. Members are
Nnuthtt the Congress Government
g:n an amount of Rs. 54:0 crores
lding the A.I.C.C. session in
Gnlhm and for the coronation of
Mr. Sanjay Gandhi. The State of Naga-
Jand where tribal le living by
jhum cultivation are not able to make ﬂ'.ld:
both ¢nds meet has been made to

Rs, 34-0 lakhs for this
scssion. When ﬁm

Gmhn_q,wcwmgmm]nlwd some more
ition Mem! of the State were
detained only, in view of the A.I.C.C,
In m;l:el; t:ﬁ:hee that the A.I.C. Endm
was he ittering EGBP show,
about 15,000
rounded

attending the pglittering session. After
the session however, they returned to
their original places, with some
hundreds more than increasing the beggar
population of the city. If any money
is given it is wasted by the Sarat Sihna
ministry; unless it is dismissed the
budget mon w:!y will also be squandered
away. He will ﬁ for n:we money; If
moncy is given rural devel or
for some other useful , it will be
spent on incfficient administration, P
bave justly asked for removel of t
Ministry.

I suggest that the Ministty of Agri-
culture should be asked to bring in
enactment about the utra River

E

cast next scason
could be started. Here, there is some pro=
vision fumdrednn. Adl‘nt of money v:_u
spent on the purchase of two dredgers for
rahma; . The House will be surpri-
sed to know that for nineteen months
thm:wnnodnmtodnveﬂud:d@us
mdthrywertlym:dlemmdodauf

w is
mugfnnhmn utheﬂoodwm

the region. 24 M.Ps. have come here
from that region; they do not get a
chance to s in the House. They wait
for three days after parlismentary Affairs
Minister lists thcm to speak. Here is
also ional imbalance. Nobody m
there; y any member from this
House gues there, eXcept one of two
Ministers who had recently been to visit
places in the Northeastern districts.

MR. CHAIRMAN : You need not
comment on that.

m‘“ﬁ: third ¢ ‘“uﬁi}"&‘;"" ot ming,
the third ¢ not get n;-
Then they nhs to some other area.
there any agricultural programme durln'
the last years to home to the
hill people the need to e tn terrace
cultivation at the foot of th
that there are no devastating

by demanding the vegelation of the hills ?

The Agricultural Prices Gmnmmn
had fixed the price of paddy at Rs. 7
quintal and release price of rice at Rs. t&:
per quintal. The difference in these
TWo prices is wmuchthntlmeumpg
for mmmg d-ue paddy price by
least Rs. quintal mu:leduuly
without nny otht;ermmnmduaﬁo:f riced
without raising t ease price

nﬁ - pﬁm l ﬁud at -
jute s
141 per quintal. The pri hau?cf be



.nftoodgnimmduher
As regards the laws, in Assam
the government |

of land) were available. There was not
50 much waste land available for allotment
to the landless people. What they did ?

state. It was a blufl. And, efore,
there is the demand for removal of

nment and to a new Govern-
ment in the State along with others.

The capi imecfuﬂmltuﬁ-

le in L is Rs. 54 and in Assam—
we e calculsted it—it has never ex-
ceeded %mewnﬁinhn‘
isn inorder to do agricultural
planning the rural

I hawve another suggestion to make.
The small rivers can be harnessed at the
foot of the hills and from there power
can be generated. Three rivers way

e enough which together can

generat
produce ome hundred . Thus
small hydro-clectric rojects can be

developed and this will aslo stop the
rivers eroding the banks. I understand

that such ro-electric projects have
been suc carried outin China,
There is no doubr as to why it cannot
be carried out in India. I all my
suggestions - willbe consi by the
hon. Minister.

o W Ay § fin fpgem o
Iwfer wT wwr §, faeelr @Y &, Foowar
w g W W ago @ o A # )
afew wfw qam 2w et g w2y W
& s gl o agar o and qgeft wrowre
ot woft vk &, o W g &
o o aft § fr g g waw dw
&, uet gnfa ey wifgy, femg arere
% gy omar § fr soaea ¥ et §

dgrarer g aifgy WX TEET w0
fawr & areaw v gy 1 feeg
e ¥ I wwf o fpgem
N od-sreeqr fode welt & 1 wa-
wreaTl ¥ wTH TR ArEy W gl
¥ el v AT & afY W qreETT
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“There are 41 west-flowing rivers in
Kerala with a total snnual yield of
732,520 m.cu.m, 8s estimated by the
Government of  Kerala, that a sur-
E‘l,u:of 40,490 m.cu.m. of water will
to the sea after meeting the irri-
gation, p wer and naviga 1 re-
quirements of Kerala State. Apart
of this surplus can, in our n
be usefully diverted to bring re wtﬁ:
scarcity areas of Tamil Nadu where
there is no other source of irrigation.
It must be kept in mind that, since the
diversion of water to irrigate the scar-
city districts will have to be drawn

from enly the upper reaches of the
rivers,the utilisable surplus will be
only a part of the total surplus.”

On the basis of this Repert, the Tami
Nadu Government bhas sent # report to
the Government of India giving apprc~
ximately how much strplus water is there
and how much the Tamil Nadu Ge vern-
ment needs. I will read fom  this
Report as follows:

West flowing rivers— Possible diversion schemes

Sl. Nameof the Totl Toml  Surplus ity Ayacut  Districts of
No. Basin carchment r;moﬂ i:.’ t{u h‘“m benefitted Tamil Nadu
arcasq. in n ver- Acres in  bencfitted
basin TMC ted to lakhs  the divenlgyns
TMC cast
TMC
I 2 3 4 s 6 7 8
CRASE
1. Pandiyaz-Ponna-
Moyar 14.0 I. 40 Coimbatore
L - -
3, Gholathipuzha , 1085 1B5.00  159.3 3.0 0.3u Cuimbators.
3. Bangihalla a.5 o.cs Cimbatore
17-5 1.75
* #Pertains 10 Chaliyse Basin as wrwiole.

Ghaliyas Basln : Total run<f in the Basin 185 TMC sod the mmum.nmc,"ﬂ.;
by using this, Coimbetore Distrige can lrrigate 5. 75 Ikt acres.
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" [Shei K.T. Kossl ram)

In the Pariyar Basin, the total run-off,
il’i‘}i.a TMC, and the surplus is 321
TMC. - And we need only 10.00 T.M.C.
By using it we can irrigate 1 lakh acres
of land in Madurai and rmmnhlmm
districts.

16 hre.

. In the Pambar basin, the total run-off
is 222.8 TMC and the surplus water
available is 190.5 TMC. We needonly
26.0 TMC, E uging it we can
irrigate2- 60acresinth: Reamanathapuram
district—which is an area having nic
drought ¢ ‘nditi -ns—and in a part ¢f the
Tirunelveli district also. Originally this
Pambar has been included in the first
Plan. Unf rtunately in the 2nd Plan it
was taken away.

Th:re is yne Achank»ilareariver basin,
On&x‘m]l:: this area bcl nged t~ Tamil
Nadu. By mistake it was given 1o

. s iy - ur revered
leader wh* was Chief Ministr ¢ f Tamil
Nadu, himelf wrte to the H ‘me Minister
here ab-ut it. Achankoil river has
76.02 TMC run-off in the basin, and has

L mrg!m nf 62.9 TMC that this has
Eeen in TamilNadu, [ .r whichthzre were
relgru:ntld ns, We ¢uld utilise this sur-
plusof62.9 TMCin entirely. _This can
irrigate 6 lakhs acres of land., Frem here
we need 9 TMC. The entire water here
goes straightway into the sea, T have
p:‘.ﬂoﬂl% visited this place. 1 saw the
river, water is helng‘ utilized by
my Kerala friends, If t i utilize it,
well and g od. [If surplus is available,
let them kindly give it to us. Through
ﬁu\. Sir,L hwul 10 my Kerala friends to

Ip us. It will help the ciuntry als».
There ia a Kallada river basin with 76
TMC as the total run-off and the surplus
there is 43.7 TMC. Similarly in the
Attinkal basin, the run-cff is s2.10 TMC
and the um 42.2 TMC. Out of
these two and the Karamasna
ibuln.wt want only :_ 5.0 TMP.MWe-mn

rrigate 1.50 lakhs of acres o in my
constituency,

This is a re prepared by the Go-
vernment of ‘lﬁl Nadu. is report
sent to the Government of
India. the basis of this report,
the grvernment have ¢ -nstituted
1 Cymmittee conaisting of the chief
of i :-uint’heGomm
Eriiot i the OrSram of Tout
n vernments o
, Karnatska and Kerala in De-
cember, 1976. In this conpectirn I
heve got a letter from eur hon. Prime
m-mmmm has been

tc the Kerala government for -

JULY 2, 1977

of Agriculture and 113
Irrigation

them t2 give concurrence to the terms of
reference for this Committee. For nearly

7 m >nthz since then, the'matter is
with the Government of Kmﬂem

The Irrigation Commissicn has re-
ported that such-snd-such an amuunt
of water is I:mtll:ehh' TLI.:: Master Plan
prepared by Kera vernment
shows very clearly that lpg-md—aue:h
an am-unt of water is available.  re-
quest the hon. Minister of Agriculture
and Jrrigaticn to use his god offices.
1 request the Prime Minister to heim.
The Minister ¢f Encrgy is alsc y
T have also written & letter t him. I
weuld request all these hon. Ministers
to us: their grcd o ffices and see that the
Government «f Indie get the ccncurrence
from the Ker:la government, Such

lm_puidm "I"L mhwbml waters is
very Zabini st re-
la'upm“imlpTMCerh the

ireed the relemse of 15,000

..
i
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[Shri Samar Guhs]

Then, this gentloman about whom
thare was a lot of controversy came out
with a statement that it wes not he who
published the resuit but the Editor «f
the ) d Industry Journal published
the result ~f his findings in 1971 in re-
dation to the Sarbati Sonara, but the
Editor of the Journal himself came out
with a statement that it was the present
‘Director General himself whe had given

mqf of the first ﬂndmfl of the research
on th= basis of which it was published

in that paper.

Not oaly sn, this gentleman, in the
ICAR Annual ilep':rt for 1972 that was
placed on the flior of the House, sup-
spressed many f the findings and re-
gamm.u_gttl‘m that m:‘queu Hi: this
repo-t. Tas exact w - “He sup-

P,:pdt he facts and slmest in u dis-

'nsst manner, 8 “rted version, an
inc -rrect versi~n -nd incomplete version
wwas pr duced and placed on the fivr
of the House as the Annual Rep-rt.”

Recently, in a statement he said that
the claim of lysene c ntent in the ‘Sar-
bati Sonara’, he dld not make but
that it was made to be E:bluhed. It

was published'in 7971 .and rg*nhewd
-thukdumtulyl to get it so
much of publicity as it reccived from
the Rmmﬂnhnmhnchnﬂﬂr. urnais
- om the basis of which he govthe -
isny Award and many «ther

l.l.rud Mt‘{mrd.hdff d

a L et

‘l':the I&ARInnimwmbnﬁ

glnﬂhhnmdtln Gajend
mmittee's report -has very sul

Mcmbum-d the:ueztbmsw
ve

Drector G:nenl o t sati~n.
T have

tions at least 27 impwunt re-
< mmendati: \ns and one is

yet to be made. ..

MR, CHAIRMAN : The hon. Mem-
bar's time is up.

SHRI SAMAR GUHA : Only one or
two minutes more I will take.

of Agriculture wnd Iye
Irrigation

scientists at
. “liydfm perio-d f fi d

TR of five yenn n.n
alhr which they should revert back
their scientific research w. rk but that wu
not given effect ‘10, are many
cother recommondations and I d . nct
want to go into them in deteil, but the
report is

wpldnﬂnuuidwmm,
appointments

I ~nly wanted to draw your attention,
as [ 8aid earlier, that really in regard «
ICAR which c ntrols 21 Agricultural
Universitics and 24 Agricultural Re-
scarch Lab rat ries, unless yi-u set ri
the whole objective, the spirit and 1
structure of administraticn as alsc thc
p>licy in regard to resesrch work, I am
afrai thepr anfthn\;rimluml

HE‘.DM Secretary also should have
quit that organisaticn,

You ghould go thro this repcnt
m liz-lnd rec mmén-
n that made may
also be seen. It may alsc be scen us
wvhuem:hcuwmndlﬂmm
whﬂmd If it has nt been

is Wbsolmely essentisl
it should be implemented fix the

SHRI.G. NARSIMHA REDDY (Adi-
labad) : We all know that agriculture is
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vease abcut

water problem. My sec ‘nd priot is about
the vi development., we come

the vil are connected with the main
roads, there cannot be any rural develc p-
ment. We have about 5,80,000 villages m
this country. And es ;l[:g !:;os&-t on
an average n cf abcut OF 8Ca
So,at least ac with & populaticn
ofabout 1,000and above should be o n-
nected to the main road, Sir, there are s0
many villages which are not connected
with the masin roads. moenscen
lasts forfour months or so. You knc w, Sir,
our people are in the habit of living in
their cwn way. In the olden days what
ned was that if onc area was cut ¢ff
du l? rainy season from the outside
world, the peuple tried to dominate «ver
the posr people, they tried to take all
s~rts of work from poor pecple.

ftwmiogﬂ':‘ninm i_l;_m
0! culturs -pment, if an
pmduuhmﬂnd;“mm the ml:kct‘:

Frose ?E’:ﬁd&m‘““ aturally
your en e 5 Loa s el

know what is hlpﬁiﬂ'lﬂ cutside werld.
Theydo noteven know whether they are

independent or still they are under the
British regime !

JULY 2, 1977
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Emﬁmthefrrwhbdnl felled indis~
ly. Tt we have & me to such
i:m:ihnthe hes e;m down,
ve you an examplecf my ¢wn
district, . When there was 40%
cf the forest we used to receive:
60" of rainfall, Ntw, it has cc me down

to 30% while the rainfall has also o me
down 0 30*,

fgﬂnnn?n o m;.“ 'I..Iltltt
the villagers. Actuslly, a n a village
or s small hasn( thingwo purchase
even fo hisown hut, Unfrr-
tunately,tcday, & Vi T CPONO
cement mat«isl for construc-
tion of his hut, But,whenbe staysin

, sho not be all wed to fell

They have no other way « f findirg m« 1e
revenue, Whenever want mrre
revenue they tell the Forest Chief
Conservator and he in turn instructs
congervatcrs and D.F. O's. Thus there is

competition the officers. Uhi-
mate try to fell the maximum fc rest
firo maximum revenue.
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SHRI SONU SINGH PATIL
(Eeandol) : Mr. Chairman, Sir, I rise to
suppart t he dsmunds for geants of the
Minisery of Agriculture.

oe r2ng Al ;_im:bis Agiculture, Ministry,
Tui s subjects, Yot the ,nul
X ", ¥

fertilizer and ite distribution
d‘:;u; severs] commodity corporations
like cotton, jute and seversl Bousds ke
tes, coffes,, rubber, cxodamom,, tobacto
ete. are nat within the purview .of  the

Ministry of Agricuituee. Simifanly, the
export and import of agricultural
ﬂﬂ%wm#ﬂmimw&t

country is facing certain difi-
calt problems. Where the essential
goods sheuld not have been .
they are and  where agri-
cultural like cotton and jute
should not have been imported, they are-
1?md.. So, this creates a sort of im-
balance and we are facing a very dificalt
situa ion as far as price is concerned.
So,my first suggsstionis that ihl:Minin:;
should be reorginised and as a result
that pm?huftl&o: of fe}ﬁlim ﬂi'-l Iuhgmld
com: within purview ¢ nistry
of Agriculture,

Sir, the ageicultural segment always
received a stemmarlwdy treatment at
the hind: of the previous Government
and it is the misfortune of this country
that a sector which provides m::hy half
of the mational 1mof ﬂ:;\:ﬁ onl
304 per cent. out. of the 2t P X
sions. Sir, are we considering agriculture
as the mijor industry or the key industry
of this country or not? Our misfor-
tune i= that our planning in the past was
wrong and our g?llde: as regords egri-

or ved.

culture were

This has resulted in an

the rich became richer and t

poorer. The blame cannot now be laid
at the doors of those who have
departed from this world. It is the mis-
fortune of this country that it inherited
asortof a legacy, wherein the outcome or
outlook, as far as sgriculture was con-
cernad, was that of the elite. It was not
the outlook of an egalitarian society.
It was more or less an outlook of the

on par with industry,
Unless and until we give it the status of
an industry and the 'luﬂl'i‘lhll:‘l. i;‘h&
industry enjoys since 1957

country will be in & very difficult financial
situation.

In the olden days, it was said in the
rural arcas : “Uttam Kheti, n\ldl’ggm
aur kanishtha chakari”, is

because the very basis of -our econom
is agriculture; and unless sgriculture is
jiven the status of an indastry and i

with 509, of our budget provisions,
we will not be able to deliver the goods.

this has been -.‘:u.m
S:nhuw Janate gr
ment
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[ Shri Sonum Singh Patil ] But his ical successor was not g
. person could, have delivered the

in chargs of Agriculture who is carryi
this very heavy and a mmpliu!l:x
lem on his young ; but
et us all give him the s th and the
necess vigour, so that agriculture can
deliver the goods in times to come.

Ay far as import of food s
concerned,  ever simce I entered
Parliament in 1957, 1 have been
of the view that this country which is
redominantly agricultural, should not
mport food. The reason iﬂ.nunted il;
Are we going to starve this country
Tnigvie“r“:tnﬂmbudonamnum-
ption. because according to e »
investment in  rg-iculture is always
based on the rate of return on investment.
We should, while carrying out our various
programmss, look to this theory. The
rate of interest on investment is the
basic thing; but as far as agriculture
is concerned, since it is a productive
profession, the rate of interest on invest-
ment will have to he given a secondary place
for some time to come; and we must g:-n
u:e‘thns there is boost to agricultural

P This asg of the tion
nhnut d:nkm_ into cnmi?em_im. le'tut thi:
why th:re is wrong plamning,

advice tendered by the er.pe-m’it based
on Western economics, because nope of
our mensitting here have got the necessary
knowledge of agriculture—because pre~
dominantly we are all educated that way;
they are those who passed out of ICS a
other Service examinstions. They are
not bei n&n.iven the suhject of Agriculture
as such in those examinations. I don't
mean any disrespect to them. But only
if our top bureaucracy takes into consi.
deration the needs of the poorer masses,
they will realize that ture deservey
greater attention, At present, the country*s
agriculture does not contribute so much
to the building up of capital. That is
why our resources are very poor and we
cannot add to the economy as such,

As far as agricultural prices are concer.
nsd, we are always in the hands of the
Agricultural Prices Commission and of
the Planning Commis<ion. The Pll“mni;z
Cnrnénu:l:im has n::éy becnr re-consti -

No titisa of experts. Even
the APC is a body of experts; but where
are our agricultrual interests in this 5

to the . I do not mean an
b my, but
' Mahatma
Gandhi

T
sufficient in food, cotton and jute, But
the policy adopted so far by persons who

n they

for their berth in the Cabinet than for the

welfare of the agriculturists. If this

is the position even now, it will not deliver

the So,we have to takeavery
utionary step in this matter,

Agriculture is very much concerned
with 3 Fs, namely, food, forest and fish-
erics. As far as forest is concerned, there
is criminal neglect. The country needs
sbout 30 to 33 per cent of under
forests, The
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wages, W are based u price
paid to the mut}::nthdrpm-
m,mdutmmﬂmmmm
), not

able, in turn, to pay agricultural labour
i factor i ﬂtih good :

s n getting pro-
duction. So, there must a model

that this
should be a Cen Subject.
lementation shoul

1 do mot sgree with him. ture
is {melf an industry. It is industrial
muﬂﬁrﬁuam
m, but in country

Leader Opposi said that the

industries was anata
Gwmtwuﬂdbepumnﬁdt:em
of the clock backwards, I k he is
not correct.

rrigation
ing. If the cost of production of ferti-
h.ombmnu.whynotin!m them
{:‘m asked th:fnidmintl’
oow o pay or
fertilisers. Thcﬁnlmhhidm,m
imported cost is lower; the two are com-
bind, and the price is arrived at.
But the price of fertilisers should be re-
duced as our has become
costly becsuse of the high cost of ferti--
lisers, This emphasis on fertilisers is
lhamlnﬁelﬂcfﬂtmbymmn]ﬁ.
nationals which are interested in selling
fertilisers, t fertilisers in the long run
are not so healthy or helpful to agricul-
'"&“mm"“ﬂ”mm
[l a8 compost green manure,
which have been neglected . Japan is
laying stress on them. What is their
hy of good farming 7 You
must plough decp, you must
manure, &nd you must

see that the farmer adequate

§
<

gg?
1
b

it vaieTe dewr (2w) e
aftr v, o W e wr feew g,
W qC W W ¥ aeer Sy Ay

&, vafeg & wniar f5 wor v o

wyr fear oq

qwafe WEET : W AT RO
qiw qiw fime & &Y wr «w g
& 1 wogr, wft & f5w, wrw W XWT 1

*SHRI S. JAGANNATHAN iSd-
perambudur): Mr. Chairman, Sir, I am
nlieful to you for siv?nu lta.s: an oppor=
tunity to participate the discussion
on the Demandsfor Grants of the Ministry

:rf mwhmﬁ:ﬂﬁ India Anna “mhw
t
LRI
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[Shri S. Jagannatban)
riculturists who should be at the

nacle of progperity are mm:hd:.

are going below the poverty

agriculture is the backbone of Indian
ecoasmy, then the agriculturists should
be in the forefront. It is a tr y
that they are in the of our
economy. They are inawful plight and
their woes and wail have not attracted
those in suthority.

Th> ageiculturists are the first victims
of th: vagaries of nature. Even if the
harvest fails on account of the failure of
monsoon and Iack of water in river

-Cauvery, the institutions that have
- givan 1>ins to them harass them for the
return of th: loan. It is no fault of
theirs that they are unable to pay.
Yet th: financial institutions have taken
the place of usurious moneylenders who
have bezn statutority abolished. Sir the
Government must direct that when the
harvest fails, the agriculturists must not
ibs compelled to pay back the loans; the
repayment must b: postponed till they are
able to produce something,

1n my constituency, electricity

.are high and the fmnen, e

the small farmers are made to p-fy

their nase for using electricity for pum)
ing underground water, Si s
they have to pay exorbitant prices for -

pesticides, insecticides and tural
mlm:nn. The cultur: labour

dematids wages.  Afrer the
t, the !

thase suflring section of our society, on
whoie ;lr:'t and blood the |oc’iuy
survives,

4&& e s s
. tothe cropsand some

the drought d"“?.ﬁ everything.
Last there was no in Chi

Dimﬁw and ‘the farmers the
permission of the authorities to use the
undzrground water available from the
public lands, but the authorities refused
to parmit them from doing that. The
-crop was coupletely destroyed for want
of water. At the same time, it is heart-
rending that big landlords with :to}:

actes or 200 acres were culti
p—— "M.h:h?‘wnduuf ﬂ::i..:
WEre exprop for
2130 andisement. Should this
armif in a State wedded to the
of the downtrodden ?

"The land ceiling laws must be imple-
mymed effectively and the surplus lands
must b distributed the landless
without delay. Then cultural

-production can be augmen!

Irrigation
conclude
you for this oppocsinity” phien oo e

{y their assurances given to the agricul-
turists during the recent and th
would endeavour to help m in th:‘yu
distress. .

SHRI M. RAM GOPAL REDDY :

Kindly extend the time by half an
or §0.

MR. CHAIRMAN : Itis not in my
hands. You can request the speaker
day after tomorrow.



:,s

; mwmmmwx HTI S
o £ _m ¥ s £ h g i
mmmmwmwm mm mmm.mmm | mew by _m,mmmm
3 m.man?w fooat 1 3L § & 2 e I L
mam =g Eput LY RE %, g Gme”m g
.WMW«WR 5 l_mmW.mm_mwm.th ,m. mm ¥ p;hm muu_.
EEsds mwmmmm wm MMMM MMm mwmm_mm
EEEEEEECREE i st
m&w m Wm wmwﬁomwﬁmﬁw
mw .mmn m.ﬂ WNW .m Wﬁmwmﬂﬁﬁi "
m tm wmwmm mm $ m mtﬁmeMﬁﬁ m
fevl MWWWWMﬁ*mmﬁ ok ma.mMﬁ L3
_«mmk : “mm BE ¥ .w«mtw.Wﬁmmwu
- ¢ m.m.m- “mw.mw ® m * ¥
L
* £ Z 4 sE~E
HHHBERHIH L

157 DG X
7 ﬁmudmaumammuﬂmf'



159 D.G., 19T7-18—Min.  JULY 2, 1977 v!Aw:cslm;n and 160
. MR. CHAIRMAN : Since it is an mm&mﬁwﬁm'ﬂu‘fﬂfm
e e e Wi S W 1 &k e g R

in this Department (Agriculture). v
have not participated sofar. All of
them are making iden speeches.
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wit wig w7 1974 F fororarer firr
TAT, WX AW 3 FOF TIAT AW §Y W,
Afies gwrer Wi ot o wife feamer
oy 7 & 1| 62 ®O¥ W «¥ GAT
Eagwrd vy w1 wewETIg Y
fis ware e feames wém oY 70
wIE T HT AT HrAT wrfgd Wt -
e fearer firar § ot 62 w0
% a%fy, tw wad % 3 w0y Sy At
wef

Qs gAfeaT ¥R TATET AT, I T
w0t wqar wd frar war Yfww ga
ot qw gz aeft qegr At g o
vor it ¥ gL svee Y w e
g W Rwre wf, Taly ofy arely aft s v
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it aeg M fadr o aok
200 frerfeT Wik 1289 ¥ weerfar
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writ wrar & 1 g At gt i
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agt we & qrt & fagy & 37 wr 9 §
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qrAY oY searg # qF ¥r fear v
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T Y & 1 W A gl & S A
fefpr areT adf 3 o% | uw ww
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o &% FTHT W T G T |

qﬁq“o “oﬂem(m):
avrafy wgeg, & sy ot faard
T Y Wil BT ke 1 & fag
awgwr g |

wred oF gfe-Tarr 3w Wi
Tt wT ¥ W v g ¥fex
T T A i 9 & gand afaat
et @ W Ay ¥ e guT
wF, o fae T aoeT o Ak @R
w1 srfersT AT §—wR 3w aTwTe W1
st sfwe gwT, aF WO wTRA § )
AT qUET WY WOHTT ¥ qw A A
=1 qft Felg & Ia oAaT Tt Wy
WY ager & farordly AT 44

W'ﬂr‘!"t*mﬁnw
Zfez ¥ Terdt v afirofl, e o et
¥ fowwr we wer § ) ool fagre
st ary o fififirer ¥ Afeer g

& w1 feeit vy gamy & 1 afy afoft
fagre /Y B O afedl X o
aig 3t fair o, v gfy Fww &
faq qrdt 2 Q%7 317, O 7@ & frgrr
I g1 7FF 3 A I vl e
a&dr & | qE Ad & nawer for
"etA & qrAT faerer < faard & @t
arirg |

fedr dre aqt & wdeT frerey w1
AT A www g, wtw avetena
77 & fr ol av 7t fad, o ol
faz w1 faaar dar St e 9
@< frar mar, Wk 99 B 9T @
foar saw, @t feamal wy sTe g
famdt 1 fwe dfarsf carforr & Ay 93
uﬂﬁﬂtg&:ﬁﬁta\q*mm
T i AR T g T, W
AT W YT 90 T | W GORIT
aw # gfw wif sem st &, oY
Y & ¥ IgAT W T§ O AN
fy far &l & qre wfgs T §
I v gl ¥ ate fom wrd ) ww
a% g 7Y faean wrawm, aw @ ol

A & awar g

gz Zfeefr fagrx & g9, TOAT
W) agT Wit e et Tt
afgdi @ 9% TiWw aar
for o, o fewrl w  wE
amw g @At § 1w fagre ¥ dfae
T e dY, oY 1069 ¥ gAqy Y
1 = AT T Y droear dqre A
€ At | ag QAT WTX T AT
wdww & wratwr ¥ werf ¥ odr
gt 1| & sfw wor w7 sq @ WX
wisfes ST g § |
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QAR AAGE WY AT
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SHRI B. RACHAIAH (Chamarajana-

gar): Mr. Chairman, Sir, I ymt
t for me" thi
Iy

important subject, thmh at the' m’d
of the day.

I am really very happy that we have
reached a uction 120 million
tonnes of foodm put an "'51. to
any imports of grains. or e,
the Ministry of Ap-icu.lture. the j=
cultural scientists and the farmers de-
serve all our appreciation.

As we know, agriculture in India is
monsoon-oriented and the crops very
much depend on the ns Evcry
year we see heavy floods in one
of the country and famine mndltlom
in the other part. Attempts have been
made for the last thm;;zun to harness
for cultivation most available
water. The Government have really
sariculome Tor providing igaiion tack
agriculture providing L
lities to the farmers and nearly 11 million
hectares of land have been brought
under lﬂlﬁlﬂl‘l. It would take a long
time for the Government to utilise the
available water for bringing further
arcas under irrigation., Ewven uft:r that,
most of the area would be left to the
vagaries of nature. Thereore, I fegl
that in drought- prone areas. we have to
look for underground water resources.
No doubt, already some tubewells, bore
wells and ordinary wells are su
water for firrigation purposes. Now,

this d request the hon.
Minister to imrunple whether it would
be worthwhile to construct a on
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we bave ot been ghie to make use of the
water for irrigation. i

Therefore, Inq'nm the Minister to
Hn& that clearance ia given to the
i project es also the Hemavati pro-

iaa 50 wafer may be made use of
"'me area is given water.

Mlnethrs t Pa |,lﬁnd
oy B g
tdvmmis:nm nt‘ub‘"utas.asm
for accelerating the on-going projects
end this year also a provision is msdgto
thmt(fﬂs 75 crores. O'nto
Rs, 48 crores have bee iied
the Central Sector n the re-
maining meney has to be mut by the
State sector, I would have been happy
if the government has taken some morc
in mssisting these on-geing pre-
jects to be completed.

Now, coming to the kevy sugar price...

Mmm %AN Yuu leave that to

SHRI M. RAM GOPAL REDDY -
Hlnmmlpeukabouh,hthimdo
50, because that is the preblem of his
State alsc.

SHRI B. RACHAIAH : So far as
ml is mﬁmp.m in p:{l;: ';ul'!h the
VY sugar 2 v S, 141
wherkas in the ncrth they sre n !fs
;:? l.glrhythn wide dupq.rty!n the

vy § though the
:ﬂJM SUBAr cane grwn in

ttu lomh is m-re nm the farmers take
more imtetest in This "dis-
Dmnnntlaprimn vysn shculd be
immedigtely d¢ né away with cr at least
the should be narr wed dcwn 5o that
that southern farmer has the satis-
factizn that he is getting equal treatment.

Then, the government also has decided
to give some con n to the new
suger factorfet and alen  exe d
thcmﬁrnudndu?udn&rn vy

Kollegal sugar mills have
wrouhhmptknwdz
inister to lock into that m&m
they are given exemption,

Thén, Sir, the fertiliser price has to
be reduced. As the time is sheip, 1
wﬂlbthﬂrund;nthepcmu!wm?tw
shu'nhn!!n ‘n.vcm

h- ahded
ont ﬂ

- miich
S-S Sl

Tiz agricul prodnne should be
paid prices which will enccursge the
producer to grow more and mege.

Agricultural in.pruta lrke ehecg:
lisers, improved imp|
rovided to the hrmer.

m improved versicn of ﬂ'l! b\l.lk&
cart which can e l{ transact
rugged roads of the rural arcas end wit
lesser strain on the animal,

Sir, crop insurance should be
undvemien st least in respect of certain
high-yielding varieties.

Inrespectof animal feed the pnm
have gone up. To bring1! mdown the
exp: rt of oil cakes should be banned.
Poultry fl.rl!ll!ll’, aheep and pig-
gery should be encouraged by giving
incentives, |\

Subsidies should be fw:n for rearing
rams and sheep to small farmers and ex-
bonded labourers as a measure ¢ f their
rehabilitation, There is already a pr pr sal
befc re the gevernment sent by Karnataka
Government,

Then the minimwn wage legislaticn
fcr the agricultural ll.bt'u.r is not being
implemented in many States because
there sre no Inspectcrs to  «versee ifs
implcmentatic n ::d sce that the .pi.
cuzursl labour its due wages.
certain s, after the abe litikn of the
b-nded labcur and after the intrr Cucticn
ofthe land ceiling laws, mestcf the
small fermers ex-be nded lab ur
sre exploited. ‘I‘hey are NC1  getting
jobs. I, therefcre, wont the gevern-
ment to have a acheme ¢f job ucumr
in the villages. Otherwise, :bey
die cut « f starvaticn,

st ow e foy (frege)
Wy wERd, TgW mmirmﬂﬂ
AHA T WA ﬂmt oW
m[i W T T TF €2 6
T ayr fam arfie wiy # sfr @A
T A T mm!im_m

AT ;S | '

e wgra, % @‘WW-!
vafwy wr ewg woer gar &
it g & W we o 3 o fewer
‘Y il oy & oy f ¢ XE e
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feami & g ag oF  weqTeTd
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&% ¥ oft o ag FEmar & W
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g i

o o g ¥ oF gEw A
wigm | fre @@t dgEa v g
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w qoE 7 FT A-fa woer ddt #
vy et & 1 o ot gaar afow A
O ¥ A% WY IEA grera fafe
femgeft o7 W &\ 9@ GF W oW
o1 & ¥ wa & 8wk feled a1 99 aa
gaTC firesT 8URTC A W, Rrere
v, faorely 1 &0 WX AT A ¥
o€ W fpm aw < faan o
I A A T AW wfww T F Freo
frare ag 9 3vw azhwr *T Aar qr
Afer wA: wA: g * T frear v
WY wraaey, fawet W faww dww
o T @ | Ed s feawi W
forr ol A7 T qEET &, I S
YoM ARy W) wa ¥
wga & aewl & g WA v
& o w0 Wt § o gy
Ag & arw fre ok § o o gw X 2ew
wdt gu § 97 Ewal § o ot ey ¥
fircmz Wi SfgT 1 9w @®
wT, AT & v It oo Ay O
aw aw feart ¥ g $F que wwn
[#? o &l ) fram w7 a7 wehe
weaT W | IR g oY o frg
areft | & FoAT A € g
tw ur g 5wyt oF TRee B—
T IEH WIE WX §i—850 wrw
it € wrrdt § o fis gt ¥ wit gfive
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or feet T 4 aneft § 1 A AW
¥ aff wmar fe amitr o g dat
¥ oo v vl fear T § 7 @
wrdr fowd W et feenal o
& & g wTar g fe e ordf
N R ™ T4 W 9§,
faax 60 Wi wegw SO0 LA
frami ®Y qxenfrat g §t | T |

@ am ag & 5 Tk, qoga Wk
famge wify &1 Ierea vz w@r 1 4y
w91 92 g7 § TR WO 3w YT
TR IR F4 | fmm ) g i
qear § | ag wrfT Ga1 §T 97 IEEY
T gy e § g <, oo, werge
# wA%w wwTC H it ww Iy
friamod § N grw R I w
Ty feg g9 damae G @
=19 AEl I8 qraT & 1 afy R A
o & wf NS IR TEEA,
foaga, ot wifz a1 v% § fady 5w
FEEM T ¥ IuST Ry oY ag v
THTEA $1 AFT GHAT § | 747 g IETEAA
farema fream €y <tsm smom WY Wiy
Ty § T AR | g7 arer afe vy
g § fe 7 N ageft 7 gf Y sy
fear * S AT drm .

sf & F< We, qra, @i, woff,
wara aai, fasge aui i wif w¥
O Tgx & 1 B o amely ot e
ta e R R i Qe ) O @
S5 3 o avely ot & 2w o s
1 § ' frgr oOf e dar v @
IEHE T FH AN § 1 A & o e
W7 AR 95 T M AT Ny R W
e T Afer et wmaTe o7 gl
% vt §, $fgeT § o ot §
ot we v W 1 vt feamr WY
ww §Y wwar § | vt vy WY g
fiem g firw ey woly ey )
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ag & o puw § * A w g
ararfas § @ o & o wivs
wog Aff AT AT § 1 OF I g A
¥ ey s | st e fag & wa
g fo SRl w g & &
aft ¥ wfer o @ ol § &
FARATE fo g Qioran e g1 7’
W TERE WTE WX TR ¥ e
¥ § Wi 99%F 717 gw 9g A A
AT w ot adt & wiwy s
grft oY 7 &Y Iemaw & anay q@
WL wFEE WrE g Ay gy, A
#t &z g & s ik e i
AHT a1 W A AF @R M 9w o
¥ wd W7 FY s forad dar A8
T | wie wiw it @ gw are §
warg & 1 afe ww FaT 9w E N
arwk dw W whe sor g o e
FeEA ¥ ATCAT AT §TL VA H 0K
ady g W g dar g smoefy fored
T T & ' W T %
qmx oF Tft awear & § A o

W gfobw e ()
% wrowT wraTd § i wToy qR w0
frar | & wfus qwg aff a1 g
aw gfw same 3w § 1 pfy seamee gl
arsfor s syareqy Y O § 1 g AW
¥ i sraear wt gurak & fag fresdt
qOETT & &Y warw fieq & e ¥
AT qTEF #Y TOETT ¥ I B FAAT WY
T IehE § | wfw wR o wme Al
¥ wfr 7 JuTew wyrR & fan fawrd
Y glard a o are e § | gew
Ty figamal WY R ITEeE WO I
=T & | gt & sftrad gard dw ) gEf
wy W gy @t §, wai W W
WTUTW TATT §Y wrar & | Ayt o e
ars ¥ farg wnvft o Wi v s
Wt oo fraw

Irrigation
faarz £% wix & Doy wad arfe
T & AW W AT AT IH

wrearge fordy & & wrar § 1 Wi
et Wi T @ afaat § oot
7t ® o farere atw AgY B ) Wt o< aiw
T ¥ & wroor v A ) e
o1 agar § 1 vafad & oA wqOw
s=m fe gk fad ag = qvoar
G IE! QARG &7 TATH &

= vt € et ¥ sraear & ak ¥
wgm f& st vawr sfaa swaear a4
#F ot § At qfit T g ot W
e wq g avgar | w9 & gfenw
Frfeae urE gfiweae fogd Hay
FEAT ATEAT §, IH® qraed ® Ax W
T grfEe F § wIT =10 Wiy Fr
WTCH FEaT & arg & ) WA X §, 9w
9T e v § ag & qgAr g

Sir, there is no conducive atmosphere
in ICAR study and research and t
fore, all the scientists are frustrated and
they wan: that the management of the
Tnd’an Council of Agricultural Research
must be reformed. About this, 1 have
prepired a note which I want first to
read, so that alithehon. Members, the
Minister and rthe whole nation must
know the facts and, T would now read:

“The Gaiendrogadkar Committee
¢ gisting of some top  scientists
of the eountry which waurpm'pud
in 1972 to examine the allegations
m-de in the suicide note of Dr.
V.H. Shah. has that the
¢ +ims of Dr. M. 5. Swaminathan
about the ly-Ine content of his
wheat variety ‘Sharbeti Sonora,
bring similar to that of milk ; a
new strain of miase withits protein
con-ent doubled and having mutri-
tiows valuelike milk and a multiple
cropping ps for giving jobs
to 17-5 million people, are false
i T

ingg of t
have proved it beyond douby that
these false claims were made deli-
berately by suppressing true scien-
tific facts. The committee me~de
several major recommendations
for improving the working
conditions in I.C.A.R. but these
recommendations were j
Amazingly after the s dverse fndix ga
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fShri Hagidesh Balmdur)
of the Committee, Dr. Swa-
minathan was raised to the

control over 24 reseirch labora-
tories and 31 universiries,
with the support of some hi

placed persons in the nm.!

gernment. Due to this, the
workhs conditions In I.C. R.R.
his worsened. After Dr. Shah,
W mn:d-.c;e;ti;;: o;‘ L C.JLR
C)mlﬂ ¢ {+]
inquiry was held to Im
thzie suicides to hush wuwp the
mreter.  (fntarrupiions).

MR. CHAIRMAN : The hon. Mem.
ber may col X

SHRI HARIKESH BAHADUR
I shall take one more minute.
if I speak, it will take me more time. [
shill contivue my reading: :

«[n order to ¢caover up his fnlu claims,
Dr. Swaminathan cheated
vermment and the publicunnnmu
occrions, A few exampies I would

like to quote :
(i) The v first terms of re-
ference of Gajendragidkar

Committee wnccrmn‘ the alle-
an : of Dr.Shah which he made
n & letter addressed to Dr. M.§,
Swaminathan before committing
suicide was from

which was printed in 1975 snd
circulated in the Parliament in
1976.

(ii) In order to shw that his
claims ot‘ high lysine content in
‘Sharabati Smn il not a false
cluim but a wrong ctaim, he said
that he did not repeat this claim
lfttf ‘l 'E:ﬂ other sdemt

wrong. But t
adkar Committee hys
-rnuut.hathe made this claim
ini 1 allo in a British
When

Dr. Svnml uthnn:d.antin ¢
the British Journal published s

ii}) On May 1 s
Delht oion. of the Seaasman

report  mbout  the
Swaminathan has bagged by

RLY 2, 197
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hi to the Sta -
0 _7 tesme on
MI{ 77, Dr. mﬁh
has left ﬁibﬂm g crucial
e “Goy ‘“"'“s‘é‘m';"""
nrlub'ilitfr of
rlumluwh:l v the
“Sharebati
ednld not be a8 high &

that of milk”

This is a thing which is h:pg_uin’
articularly in tl?.n‘t org nisation -
ore, I would request the hon, Mi

to look imto the matter and take m

action so that all that is happening :hm

might be pot down.

SHRI SHYAMAPMS.\NNA BHA-
TTACHARYYA (Uluberia) : While
supporting the Demands for Grints of
the culture Ministry I want 1o ssy
something to our Minister and the Janata
Party leaders. After the victory of
the Janata Party .at the Centre, great

tion has developed among the
masses of our country.

Afrer the achievementof the righu of
the people expected that

the problems of poverty, unempl
and high prices, etc. must go "Rn

their urge. The Janata Party mmlfutu
has clearly stated that they are going to
eradicate poverty, illiteracy and unem-
ployment. The Janat~ Party has also said
that the property right is not absolute.
So, the Janata Party is dediceted to the
cause of solving the problems of th:peopic.

ow, Government has takena
develop rural industries and also mi-
!_ 'on so that I'H can

1 1 Cen of
the Rnj Committee i;m;mun-'ﬂ e
38
Gemt of the CATTvabte Tand Ts compoatind
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of the toiling people ate totally incapable uild up a new Indig. With these words,
produced in their own villgge. This is :
TR, TH R Ao, ot T T A (&) :
_ _ sy, & srowt wnrdr e wrol (R
" 3*;;‘:‘;‘;,”“,,.??&?.;%&% Ay ¥ fer qar soart e § 1 & g
‘h‘,:g"‘““m.ﬁ{gi e toe Ry yastites 3 wft, ofr waTe, © awrd T s
It is the British who ed the land £ g ¥ xu weew w1 s
systeen from our old period and -
e R e M oA hihiinl -
arg of t {ruduaé'umwidm{ & 1 wg 3% ftw ¥ ww §, gt vt
SRl rAin (gl o el S o, e
fourth of the total produce. & agt ufuw 28w wrft § | wafae
wfs. &1 fwrg FOX w1 I qE UF
. o i g wruiraT frar £ 1

took the share of the produce, The
British Government, after the consolida-

tion of colonial rule, had developed the wR9Y & wraw § o CoreaTr 6
w.%M'%lﬁ&mﬁ W fireft & st Y fieam | wtdE EowTe
of g comy ol et B i ), 3
.I.:&::‘gmemdtmdrw&fmd ﬂmwmmmm'
of the land. Aer  ihe Beieh rul #fer swd  woea ¥ faww @
developed in the country and gfter this wie e g femr 1 der aff §
oumpat elone BINELE (v w1,
peseanury in our country. During the @@ A 7 qfe F agw wEr y,
iﬁ:_“ﬁww’f:;?%ﬁ aefr o it 5 T B W § |
sm and usurious practices, - u’ttmm;tﬁwi g ot
T l
alsaloty Lok Pt i

ek wih Mahuing Gndi, At i T dx § 6wt O e W
mﬂm'mm &nt India § ovl o ol W vy @
e il himettver®, Thon be wied % g5 g I v £y
pﬁu'mm'm?ﬁmwu qfe w1 @l «F frar o qon
R 1 Sokady " impends foF i oy | afe goeTe Wi o arfas &, @
atiooke”, "This wis 1 vieur O v frere grmft v WTC ¥ B
oy goere gt wrfgy s sl o
Now, T sppesl to the Janata Govegn- wrag wif faewe foed qiw o
g mﬁ'f'm{' - ¥, fory e war on o &, SeR

you have fo mﬁ"#}..'{?i : :
g?mvh, to you.. If you wre - Tl Y ST § e
Tl erad. ww, | Wqury & g I
M-ﬁw’ the pegple, yon must 5 9% W A w¥ o feweow gt
&m&}hw A Wy o & sl e
it unemployment. end. realy W b vow v
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SHRI V. KISHORE CHANDRA S.
DBO (Parvathipuram) : Sir, ours is
=R 2ot and

is primary sector -
such any move to reduce social and eco-
nomic disparitics or to strergthen the
economic  structure of our counmtry
should come only from the agricubmural
sector which occupies a place of para-
mount importance in our economy. It
is obvious that irrigational facilities are
wery mnecessary to increase
pradum‘m‘himmy of nu';y ﬁ-lendi- have
spoken on this subject hence 1 would
net like to take the time of the House by
making = repetition of the same subject.

I weuld like to draw the attention of
the hon. Minister to & lot of controversy
wnd  misunderstanding which has been
nkh;_' place relating to the use of fertilis.
ers. Fertilizers are cssential nutrients Wl
are supplied to the plants because
are ent il}uthe “ﬁl:ndd'];u-uum
to do so to get a hi yield ani
our production. %e are different
‘?‘pﬂ of fertilizers—there are certain

‘ertilizers which have an acidic base.
there are certain fertilisers which have az
alkaline base and the rest arc neutal
fertlisers which are neither acidic nor

super phosphate certain  potrasic
fertilizers can be safely used in any soil
because they do not the structure
of the soil. It is a plty that even some
eminent and senior people have mis-
uaderstood this and have said that the
use of fertilizers in general

the soil, 1 would request the hon
Minister to discuss this matter with the
‘Minister of Chemicals snd Petroleum
and see that these straight fertilizers
which are meutrs} in nature s be
maenufactured in larger quantities and the
farmers should be ecncouraged to use
these types of fertilizers.

It is & maiter of great concern that
some eminent pcople have voiced their
opinion by sayirg that our agricultural

uvdncdoamhbeuwmld by clesn-
g the villag.s and using the wr{_;

"
sart of abstract primitive end pseudo
thinking wiul only o

JULY &, ¥m

of Agriewiture ond o 5]
Irrigation
ace forcign bodies; they breed io thickers
bushes attack the crop when they
2‘ill m%ﬂuq& .

¥ hra.

hardly used the pesticides sre washed
away and their effectiveness is lost. So,
1 womld request the hon. Minister to
Pr the use of granular pesti

which are systematic in nature, w

the crop retains for sometime and which
control most of the discases that are



